361 Muotion of Thanks on

THE DEPUTY CHAIRMAN:
Now, we take up the Motion of Thanks
on the President’s Address. Shri
Pramod Mabajan.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS— Contd.
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., The Presidential Address to the
Pa:liament 15 supposed to give
the people anidea of the Govern-
ment’s thrust in the months to
come. The 57 paragraphs of tall
platitudes this year suggests that
its main polcy thrust is to put
all Members of Parliament to
sleep out of shcer boredom.”
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DR. JINENDRA KUMAR JAIN:
I don’t know, why he is interrupting.

THE VICE-CHAIRMAN (SHRI-
MATIJAYANTHI NATARAJAN):
Mr.) ain, let me deal withit. Let hi n-
speak. Mr. Ahluwalia, let him speak .
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THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
This is not a point of order.
Mr. Mahajan, please confinue.’
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THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
You have one minute, Mr. Mahajan.
Your party has an hour and 10 minutes
Youstarted at 12.50 and there are twe
more speakers. I leave it to you.
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THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN)-
He will speak for long. The House
will now adjourn for lunch {1l 2.30.
p.m.

The House then adjourned for
lunch at thirty-one minutes past
one of the clock.

The House reassembled, after
lunch, at thirly-four minutes past
two of the clock, The Vice-
Chairman (Shri M.A. Baby) in thc
Chair.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—Contd.
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SHRI SANTOSH BAGROQDIA
Mr. Vice-Chairman, Sir, I rise to
support this Motion proposed by
hon. Shrni Ram Naresh Yadav to
thank the hon. President for the
Address which he has delivered (o
both the Houses of Parliament on
24ih of Februray. This support, Mr,
Vice-Chairman, I am not supporting
just because I am sitting on this side
of the House. I am supporting this
because this was very  Inspiring.
1 am supporting this because I have
applied the required intelligence,

[ RAJYA SABHA ]
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Mr. Pramod Mahajan said that
because he applied his intelligence
he could net support it. I am support-
ing it because 1 hvae applied my in-
telligence in the right direction.

Sir, béfore 1 come to the main
subject of the speech, I would like to
make an observation that most of the
[riends on the other side have
tried to support and not to support
also. They went on saying like
Pramod Mahajanji in every sen-
tence, this is a good scheme, this 15 a
good, sentence; this is a good pro-
posal, but there is a problem. It
means that everything is good, but
lic is objecting because he is si‘ting
there. It is his duty to object.

I appreciate lus duty. He has tried
his besi to prove that even if every-
thing is right, it requires something
more. 1 am with him on this that
even if everything i1s gooa, there 1s
scope for improvement, His sugges-
tions, I am sure, our Government
will d::ﬁnitely look inio.  But,
hasically, everything has been
rightly said. The policies have been
prescnted 11 the right direction.
Similarly other friends have been
objecting to 1t for the sake of objec-
tion. None of them has given reallv
any concrete suggestions.

For example, the National Front
and the Left Front people boycotted
the President’s Address. ! just can-
not find any logic behind it. In my
opinion, Sir, a quitter can never be
a winner. They can never win.
Because they knew that they were
not going towin, they wanted
probably to get a political mileage
out of it. One of my friends on the
other side, discussed with me about
this just before this President’s Add-
ress. He said, “We are going to
disturb the President’'s Address.”
I requested him with folded hands,
“Don’t do this. This is a very solemn
occasion. You must not only attend,
but you must listen to the President’s
peacefully, and then, if . requiled,
you can put your views in Parliameni
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This is the normal practice.” 1
appreciate that on my efforts at
last he agreed, “All rightt We
will not disturb the Presidert’s Add-
ress.”” 1 am thaokful to them for
they have not disturbed the Address.

But what did they gzin by boy-
cottingit ? Did they get any political
mileage ? By the “Ekta Yatra”

they wanted to get a political mileage.

They got nothing. The NF and the
LF wanted 2 political mileage out of
boycotting the President’s Address.
They could not get it. Unfortu-
nately, people in the Opposition
today in any of the parties, have no
issues left. The Government is
functioning with a direction which
is good for the country in every
respect. Since they have notlung else
to do, for everything they are either
trying to boycott or trying to object
for the sake of objection.

I could not understand how they
could know what the President was
going to say in his Address. On the
Finance Minister’s letter to the
IMF, whether it was leaked or it
was not leaked, a big issue was made
about our relations with the World
Bank and the IMF. How could they
know what the  President  was
gomng to speak about ? Before that
they withdrew. When we talk about
the letter addressed to the World
Bank, what has the Government
disclosed ? If you go on discussing
every point—l would here refer to
three or four points—you will see
that those polnts were necessaty.
They were the policies of the Govern-
ment long before it was discussed
witi1 the World Bank or the IMF.
If something which the Govern-
ment is going to do is good and if
it is the same view of the World
Bank or the JMF, what is wrong in
it ? When they made a hue and
cry, 1 thought, let me find out what
has been leaked in the Budgct. |
tried to check with a number of
friends : I tried to look into the
letter also, which was finally placed,
of course, on the Table of the House.
I tried my best. Nothing was leaked.
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I Could not know anything as to
what was going to come in the
Budgei. They made a hue and cry,
They wasted hours and hours and
days and days only on one issue that
we have sold the country; we have
leaked everything and the Budget
was of no use. Can anyone guide
me even today based op that letter
that what was leaked in the Budget
was because of that letter ? Nothing
was leaked. On the other hand.
Mahajanr Ji said very rightly that
they did nof come to us, we went
there. I would say, yes, we went
there. Our Government went there.

We needed money. But, the ques-
tion is why did we go there. Why
was tkis sitvation created ? We

have to look into this aspect ?
Till 1989, we never had +his kind of a
problem. What happenea in 19897
We lost the credibility of the coun-
try. I would like to point out on
this subject of credibility. In any
financial world, the credibility is the
most 1mportant subject. The mova-
ment the former hon. Prime Minister
Mr. Singh came into power or the
National Front came to power, they
started crying from the roof-tops
that the cotfers were empty. If the
coffers were empty, natoraily who
will support you ? The credihility
of thc country was lost. It was brougt
to the lowest level. If it was lowest
at the lowest level, what are you
going to get [rom anywhere inthe
world ? Not only this, they mis-
manaZcd the cconeny of the country
to o level where they did net know
how to make income. They went
on spending money lavishly and
carciessly for mesures wlick  did
nol devciop ihe courntry, bui the
measures Wwere thers only to give
doles. We came to a point where
the country was bhankrupt. The
country had to send gold out of the
counfry. Why ? This was not done
by the Congress Government. This
was done because of the mismanage-
ment of the economy for 18 months.
It 15 the Congress Government
which came to power and it is the
Congress Government which brought
back all the gold from that country.
Nobody wants to qppreciate this..
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Nobody has put a single word of
appreciation. They only said- what-
ever the Congress is doing, what-
ever the President has said is wrong_
Or, if it is right, as Pramod Mahajan
salq, it 1s not absolutely right. When
we g0 there, naturally they will
ask for conditions. What was
wrong 1n the conditions ? At least
it 1s much befter than the money
received by leftist parties about
whom 1 said about two or three
days ago in Parliament. At least this
money is given overboard. The
money which Is coming from the
World Bank, the IMF or any inter-
national organisalion is going to
be used for the benefit of the country,
but I woula like to know the account
of the money which the Russians
have given to the leftist parties.
Crores and crores, millions and
millions of dollars have been re-
ceived during the last 40 or 50 or 60
years.

SHRI PRAMOD MAHAJAN:
They must have given in Roub'es.

SHR! SANTOSH BAGRODIA:
No. It had come 1n terms of dollars.
Roubles were convert into dollars
and then this monev came into India,
I would like to know from my
friends, can they give an account of
that money which s piven to them.
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STAAI AT AIREALL: TR
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always say “Why
you sold our country to IMF ? What
do we gain by IMF money 7’ What
we gain 1s development for the
country. Every pie which will come
to this country. ..

THE VICE-CHAIRMAN (SHRI
M.A. BABY): I think the issue rais-
ed by the Member is a very serious
matter and the Government should
come oul with a statement, whether
some parties have received money
from the former USSR. The Govern-
ment should bring out all relevant
matters. '

SHRI S. S. AHLUWALIA : The
Prime Minister will reply to it.

SHRIMATI SUSHMA SWA-
RAJ (Haryana) : The Mimster for
External Aftairs 1s sitting here and
he should react to it.
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THE VICE-CHAIRMAN (SHRI
M.A. BABY) - Government should
come out with gll this information.

SHRI KAMAL MORARKA
(Rajasthan): Mr, Vicz-Chairman, Sir,
th: hon. Member has just now put
iton record that whatever foreigners
say about this country is correct--if
Russtans say they have given us money
it is correct, if Bofors say they have
given bribe 1t is carrect. He is saying
we should rely on foreigners. He is
putting on record what has been in
doubt all these months and years,
He wanis to confirm that we must
listen to the Swedish company and the
Russians. I do not subscribe to the
theory and I do not think that we
shonid believe foreigners  either

Bolors crthe Russizns. But he wants

io balieve them.
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SHRI SANTOSH BAGRODIA:
Mr. Viee-Chairman, Sir, 1 appreciate
your stand that the Government should
com= out with all the facts and figures
about these underhand dealings that
Russians have sent money ta the Com-
munist parfy. Istifl maintair the same
stand. Since my good friend, Mr.
Morarka has mentioned about trus-
ting the foreigners, whetherit is Bofors
or anybody else, it is they who tristed
them.

_ SHRI KAMAL MORARKA: 1
Just now put it on record. 1 strongly
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obejet. T do not beiieve cither them or
anybody else. But be cannot diffren-
tiate, I he has chose ntouse the debate
on the President’s Address to make
a charge which no résponsible parson
should make in this august House, then
he must see himselfin the mirror. He
represents the party whict has brought
shame to the country, who have been
told that they have taken bcibes and
1t does pot lie in their mouth to accuse
other political parties of getting
money. That is all ] wanted to remiped
him. 1f he s'ill wants to carry en
the debate al this level, T am Teady.

THE VICE-CHAIRMAN (SHR1
M. A. BABY): Now you pl:ase con-
tiune.

SHRI SANTOSH BAGRODIA:
Mr. Vice-Chajrman, Sir, without my
yieldmg, if you allow everybody to
speak like this, 1 hav2 no objection.
I will continueto replyto his question.
(Merruptions). ... .. I heis continuing
to go on replying, ...

THE VICE-CHAIRMAN (SHRI
M. A. BABY): Please dan’t interrupt
him.

SHR)} SANTOSH BAGRODIA:
Let lum reply when his turn comes,
I will be too glad to listen te him very
peacefully. So far as our Congress
party 1s concernea, we have made
our stand very clear whether it is Bofors
or the Communist patty or whatever
has happened, if any bribes have been
given thar stould come out. We tried
our best. They were in power for 18
months. They could pot do anything.-
The matter remained at the same level.
Only on heatsay basis they tried 1o
hang our cfficers and our leaders. 1t
is they who have brought shame to the
couniry by trust'pg cne individuat,
who Ritnself is tesponsibie for all this
who nas taken the money for himself.
Hz1s a businessman and 1 can convine?
him some day, if he wants to b= con-
vinced with an open mind. It 15 Mr.
Ardb~ who has taken all the money to
his house. Nothing has.com:z into
India. But he will never believe . X
know b2 will never believeit because it
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-doe s not suit him to believe it, But a®
far as the money for the Commuris
Party is concerned, this has »1l come
under-hand. Qur Forzign Minister
does not know. He does not do any
underhand thing It has not <ome
through the Government channels.
It has come underhand. It is for the
Communist Party themselves or our
CBI ot some other enquiry system as
thz Government decides upon to find
out that. Mr. Viece- Chairman, Str,
I appreciate your ruling or your advise
toth: Government to come cur with 2
statement on inis particular subiect
because this is a  very impcertant
matter which should b: knownto the
countrymen. How that money was
coming to the communists from Russia
for the last 60 or 70 yzarc?

SHRI YASHWANT SINHA:
Bagroaiaii, wiil you please y.cid for a
moment ? The hon. Fxtcrnal Affairs
Minist.r is sitting here as well as the
other Minicters of tke Government.
The charge wnich bas been levellec
against a political party by the Member
IS & very serious charge. At least ons
response which one expects from the
Government is that they will inquite
into this mait=r. This cannot be l=ft
at this level. Will th= External Affairs
Minister, who is s'tting Lere, af least
respona by saying that thay will rn-
quire into thic matter and come to the
House wijth whatever 15 the truth?

THE VICE-CHAIRMAN (SHR1
M. A. BABY): The Exfernal Affairs
Minister is nere.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKID): Sir, I did not speak
becausz it was explanied that
the point was tak:n note of
and the Prime Minster, while
replyi ng, would say whatever he might
have to say about this matter.

SHR]1 SANTOSH BAGRODIA:
Mr. Vice-Chairman, Sir, 1 am coming
back to the letter which was given Lo
the World Bank or thz IMF. Tais is
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the normal practice. Even if we take
a smallloan from a hank, how do
we act? We go to the manager.

We discuss with him. We give
our proposals. The proposals
are  discussed for months

together. Once we say come to a real
understanding he says,” This is how
it shculd bedone. thisis what we will
permit.” We have to show how we
are going to work with ithe money
the bankers are pgoing to give us.
Then we oive that kind of a letter and
the bankers confirm 1t. What s
wronginitif aletter has been given on
those lines to the World Bank laso?

Similarly, Sir, when we think of
the Industrial Policy,1t says, “Limut
indusirial licensing decisions to lnca-
t1onal grounds. Raise the [imits of
capital goods import.” These items
whicn 1 am talking bout are not
even fulfill-d. But they are shout-
ing. We have assured, of course.
These ar: the policies which have
been highlighted  everywherz  in
our mamfesto also. This 15 what
ic goipg to happen. These are
what our Ministers and Govern-
ment are talking about. They talk
about open policies. What have
we opened 7?7 You have to look
at it from all these angles. Mr.
Gurupadaswamy said--he is pot
here rigkt now--that there was a
crisis. I think  becausc of this
Governmsznt, we have opened poli-
tigally. That is why w2 had elec-
tions in place like the Punjab. We
have opened economically. What
is wrong in it ? There is now a
premium on efficiency. So far, there
was a premium on 1nefficiency.
Now, ther: will be no corruption
or therc will be less corruption
Earlier, because of the ‘permit raj’,
there was heavy corruption. The
Government s opening all these
things. Because of that, people
will be better off; p2ople will get
more jobs. I will come to this
aspect laier. Now, ecverything 1s
opecmng up. There are  human
rights in the countey today which
weie not thei . - before. What is
wrong init ? You ar: getting more



403 Motion of Thanks on

and morz powers. You are gelting
mote opening. The Government
has opened more. Sull you are
crying, “No, it 5 not good.” What
fas happened to our Industrial
Policy ? “Deregulaic the steel
indusiry.” Yes, tha. has been
deregulated. How has it affecied
the steel price? Has it” ganz up
very much high ? 1 do not think
so. It has not gone up very high.
The demand and supply position
will certainly play its role. If
there is a heavy demand, naturally
the price will go up. If there is no
demand, the price will go down. Why
do you want to have ariificial short-
ages or artificial sutpluses ? Let
there be natural shortage, if there
is ong, and natural surplus, “Amend
the sick Industrizl Companics Act
and st-engthen your BIFR.” What
iswronginit 7 You are strengthen-
ing the BIFR. It says, “Specify
details of the working of National
Renewal Fund”. What was wrong
init ? It says : “Specify industrial
restructuring  modalities based on
scommendations of  Inter-minis-
terial Group.” What 1s wrong in
ihis lodustrial Policy 7

Similarly, if you come to Trade
Policy, 1t says, “Remowve RBJ res-
trictions relaiing to casn marg ns,
gueuing system for L/Cs and capital
goods financing  requremanis.
Whnat was happening ? Yougo to
the bank, the Lics will not be opened
for 30 days. They says no, tiare
should b2 no qusue. The't malgn
was 250 per cent i 1990-91. Tae
margin for op=ning a leiter of credit
weni up as h'gn as 230 par cen’, warch
is unizeard of 1n the world. Thos i3
what happened. This is now being
removed.  What more do you want ?
Furiker, it says, “Move intermedtate
goods on sesiricted Jmports list to
OGL or to Exim scrip route; reducs/
ehiminate forex allocation to Gov-
ernment canalising agencies with the
phasing out of dual pricing of
previousiy decanpalised items ;
decanalisation of all but a few “accz-
ptable” products. 1f private im-
porters usc Exim scrip for an 1tem,
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ask Government  agencies to do©
the same. Abolish ~ “actuat user”
requitem=nt for imports,” Again,
Sir, as a small industrialist mysalf,
I know what was the significanca
of the actual user requirement for
ymports. It was also a kind of per-
mt raj. People used tp 1mport
aciually,  Yes, actual wuser was
expecied to bz for that purpose.
But evervining was going soma-
wihere else. Then it says, “abslish
Limited Parmissible List of Import
and Export Policy.” Now, there
IS no import-export control. I am
told that the OCIE will bz closed,
But it is parlially fulfilied. Yt is not
fulfillad so far. Then jt says,
“remove DGS&D price preference
to domestic suppliers. Except far
a satisfactory negative list, remove
all export licensing, canalisation
and minimum export prices: reduce
customs tariffs substantially in tha
1992-93 Budgst.™

Now, I come to Finaacial Mar-
kats and Institutions. It says -
"“Reduc: Statutory Liquidity Ratio
for banks.” This has been partially
fulfilled. Tt has not besn fulfilled
fully. 1t says furiber. “Reduce
priority secior linding.” Tt has not
been fulfitied. Tae priority  secter
I2nding w.ll conlinue, is comtinuing
and I am sure, it will always continue
as long as the p2ople who take the
loans, also undzrstand the respansi-
biity of accepting Ioans like that.
It is ot an aid. Tt (s a lean  which
fac: must b2 understcod. Thea 1t
says, “Givz SEBI statuiory powers”.
It has partially been fulfiited. Then,
“Reform Trading maghaniam of stork

- exehangss. Introdues na'lonal clear-

mg and seitlzment and set up central
depositor - trust. “Thnis has pariially
been fuifiilzd. “Allow mutusi funds
in private sector” —partially fulfillea.

Nosw, I come to Public Enterprises
Reform.  Here it says, “Reduce
budg:ztary support and loans to
public sector. Elimainate such sup-
port by 1994-95.” This has partially
been fuifill-=d. What is wrong in it ?
T will "equest my friends to be a
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Litlz" hatient ” Initiate restructur-
mg ana closura proesdures  for
unv:ablz public sector units ? This
has pattially been fulfilled. Then
1t says, “Amsznd Sck Industrial
Comranics Act to refer sick PSUs
to BIFR.” Naw, the BIFR is not
a privale institution. Tt is an insii-
tu:ion which belangs to the Govern-
mszit. The Government is ~=gula-
ting it and if the PSUs are also
referred to the BIFR. then what s
wrong in it ? We wiil get an expere
advice from the BIFR on the PSUs
also. Then it says, “Finalise disin-
vestment of 20 pa2r cent equity in
sclected  PSUs by end of 1991-92;
nitia‘e programme to Increase [ri-
vate equiiy in profitable PSUs Lo
pr ocent within thiee years.’
Now, what are the points which are
going to harm the interest of the
country ? Instead of saying that ths
speech was not right, the policies
ar2 no t right, it is not going to end
anywhnere, this is not gomg to lead
us anywhere, I w.ll request them to
give soms Sp"”clflc advice.

Sir, our Fimance Minister, in
spite of provocation, maintained
calmansss and silence. The new  In-
dusirial Policy is mark:i-oriented
or consumer-oriented. What was
happ-ning ? Earlier the Consu-
mers Aci was not theree. Now we
havz the Consumers Ac:. It is cne
of the bast in tne warld. Even the
B:iissners  bave taken a copy of our
Consumars Azt for refercne:. if
we make use of .t properly, o loi of
our rroblems will be IOV A,
Everyday, every iow and {hen, in the
Parliamen:, we ralk about telzphanes.

A number of MPs from both
sidss want io ths Telephons= M rirs-
ter recently. Thay said, *‘Our money
is being cut from our pay.” Wiy ?
Because therz is no consumer pro-
tection. Earlier also, there was
marginal consumzr protection. Now
wc have 2 Consumer Protection
Act. PSUs arc also cover=d under
this Act. We wani economy of
surpluses. Where can the consumar
get what he wants? At the right
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price, of th> righ. quality : ‘pstead
of the consum>r geliing what the
seller wanfs ; an admin:stered prica,
a right quality product. This has got
Lo b2 sioppzd soonsr or later.

The world 1s a small vilag:
Il you don’t do this now and if my
friends on the other side don’t support
1t, w2 will come back to the eightesnth
c2ntury; we will not reach the tweity-
first century. The world will go far
ahead of Incia, unless w2 come to our
sences, unless we sce 2 writing cn
the wall or what has been happening
in the world. We cannot be kept
1solated, We havz to go with the
worid. 'We bhave to go far ahead of
the wo'ld. 'We have to mave faster
than the other dzveloping countrizs;
then only can we do much betier for
the masses. What is going to happen?
I appreciate 1t when today moming
I found that BJP has issued a whip
to its Members Lo vote [or 1ts am2nd-

ments. There are only two amend-
ments mentioned in the Indign
Express or whatever they have

said, two amendments on price-tise
and unemployment. 1 apprrciate
it. T am with the BJP on this parti-
cular subject that price-rise and un-
employment are very important
factors. I would request my friends
in the BJP tc tell us whether, by
having a cut motion or everybody
against this, it 1s going to help the
country. What are we going to
achizve 7 You pleasz give us definite
sugozsiions. Lzt us undersiand how
emplovment is going to increass and
l=¢ us also undersiand how th= price
is going to come down. Tie nrice
wll come down only if we have
ENOUgH supnh-fs How can wa gzt
enough supp'ies ? Wecan gt enough
supplics H there is mare production.
How can we g2t mcre production ?
We can get more productjon if there
is efficient producition. Unless we
have pzople coming in from all
over the world, producing the right
quality for the consumers, ecnough
production, bow does the price coms:
down? For that if you want to put
a res‘riction, what will happen?
Earlier th: inflation rate had gone
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o 16 per cent. Now the Finance
‘Minister said that this year it would
‘be 6 per cert, What more do you
want 7 It is coming down. Give us
enpugh time. We have just started
taking over from the mess which had
‘been created during the last six
months., Give us at l2ast some time
to prove that the prices aré coming
dcwn. Mr. Mahajan said this about
iiie postcard also. I cannot under-
‘siand why he mentioned it. He is
a very intelligent person and a good
friznd of mine. Postcard prices are
still the same, Sir, L wish he had
menfioned diesei ! He did mention
it, but diesef prices have not gone
up in spite of thz rupae devaluation.
This is what has to be appreciaied.
Al] ihese years diesel and petroleum
prices were poing up- This year they
have not gone up. The kerosene
prices have not gone Uup. This 15
wha! has io be appreciated, instead
of simply saying that in hundred
days we will move a magic wand and
evervthing wiil coms down.  Yes,
we had tried to maintain the prices
at a l2vel which was reasonably
correet, which was reasonabiy possi-
ble, for the economy of the country.
This js how the prices wili come
down. Whether you have the amend-
meats  or you don’t have the am-
endments, the prices are coming down.
It is only the Congress Govzrnment
which will bring the prices down.
And f anything happens to this
Governmeni, it is not tne Congress
Party which is going to suffer, but
it is the country which 15 golag to
suffer and you will be one of them.
My friends on the other side will
alro be suffering as much as every-
body zlse in the country.

And then the country is not
going to spare you. Be careful.
Tet these peoplz werk, let this
Government work and then see the
results. Instead of trying to threaten,
instead of trying te find ways of
creating further jobs in the country,
let it work for some moré time. Simi
lar is the case in cmplovment. How
will more employment be generated
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Only if more indusiries are estab-
lishad, whether they are multi-
nationals or otherwise. What has
happened 1n some Srates 7 | want
to go back io the fifiies or the
sixttes, Therc were a  number
of States which had put a restricsion
that only a local man will have
51% share; then only they will
allow outside people even if he 1s
an Indian. Those States are still
in the 'fifties; they are still in the,
sizties. They could not develop like
Maharashtra; they could not deve-
lop like Gujarat; thev could not
develop like Karnataka; they could
not develop like Tamil Nadu. Why?
Because they put restrictions which
wete illogical. 1 went on explaining
to those politicians with folded hands,
“Let everybody come. They are
going to bring money. They are
going to invest money. They are
going to create more cmployment.
After all, they are noi going to run
away with those properties. After
that vou do what you like, you go-
vern them. But don’t pul restri~tions
because of which they don’t come
here.” This is what was happening
in our country. We put restrictions.
We will not let people come in. I
fully agree with Mahajanji. He has
not mentioned it. May be, he has
got this idea that we should not put
this kind of restrictions on industries
to be brought in by NRIs and foreig-
ners. I am with him on this. We
should not have any objection if any-

body in the world wants to come
here and put up new units which do
not require very, very high techno-
logy. I fully agree. But still we
want to put restrictions. it is a ques-
tion of survival— the survival of the
efficient, the survival of the fittest.
If you are a good speaker obviously
you will get belter marks. IfJ am
not I cannot pet better maiks.
I cannot say, “Look, | must get 80%
marks” because he is a betfer spealktet-
It doesn’t happen Jike this, You
will survive, not me. If you have
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better poinis you will survive, not
me. But if T have better points, if
1 am speaking beiter I will survive,
not you. That is what 1s to be jusi
understood. Jobs will be created
only if there 1s more production more
industries, more business, more trade
more development of tourist spots
in India. I was discussing with the
Tourism Minister this morning that
every corner of this country 1s full
of tourist spots. Even in African
countries you can go in safaris.
See, how much development they
have made; how much foreign ex-
change they have earned by thal.
What do you lose? Why don’t you
develop? Why don’t you open up?
Let them comc. They put a 500-room
or 1000-room hotel. Do you think
after some time they will take away
the entire building back to USA or
to London or to anywhere else 7
It will be there. The pegple who
will be employed will be from India.
Even 1if they want they cannot bring
any body from outside. What is wrong
in it? They are bringtng money.
Don't give them any money fiom
India. (Inferruptions)....If  some
freinds doubt themselves, if they do
not have enough confidence in them-
selves, they will be hijacked. I don’t
doubt myself. T don’t doubt Indians.
I don't doubt the country. I don’t
want to compare with what happe-
ned about 300 or 400 years ago. If
we are thinking of the pasi we just
don’t think of India; we don’t think
of our own future; we don’t think
of the future of our children. That
is why I say to the BJP Members
that the only way to bring the prices
down is through the two methcds
which 1 have already explained, that
is, only by incieased production by
more Industries and by more invest-
menis in all sectors of the economy.

Sir, as far as labour is con-
cerned—with which I am very much
concerned—if thereis any kind of
uncmployment there will be chaos
in the couniry. We cannot afford
te retrench a single worker. I under-
stend this problem. No industrial
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worker should be retrenched. It is
clearly stated about the new indus-
trial policy on labour that:

“A Standing Tripartite commit-
tee has been constituted to
ekamine the impact of the New
Industrial Policy on Labour. ..”

Please give them some time.
This Standing Tripartite Committee
will definitely comg out with
somethipg very good. They will find
out a way. So far no labourer has
been retrenched because of the In-
dustrial Policy. Our Prime Mimnister
has given assurance after assurance
that there will no rettenchment. But
if you try to shout every sccond
“No, there will be unemployment;
there will be retrenchment” then no-
body can help us. Nobody can help
you. Please give them time. When
this Committee’s report will come,
they will decide how to go about
it.

Sir, I 2m very particular that
there should be no subsidy for the
industries. Mr. Mahajan has asked
how we go to the remote areas. Yes.
This is 2 very important point. How
do we go to border areas? How do
we go to areas where all the faciliti-
es are not available? It is for this
reason, 1 have been saying for the
last many years that we should not
give subsidy to industry. Sir, about
Rs. 25 lakhs is going to the back-
ward areas. It does not atiract any
industrialist, What we have to
do is to develop infrastructure. It
is clearly mentioned that the Eighth
Plan will also focus on stengthening
infrastructure. How is it to be pro-
ved? If you see the budgetarv pro-
visions, you will find the maximum
increase in communication and ener-
gy. This is all infrastructure. I we
have enough telephones in remote
areas, there is no reason why people
will not go there. If power is avai-
lable in remote areas, if roads are
there if schools are available in the
distant areas, I don’t find any pro-..
hlem in getting people poing to such
areas. .
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Sir, I would like 10 say one more
thing which I read in newspapers
that British Gas is coming to Bom-
bay for distribution. 1 would
like to draw the attention
of the Government to this point, At
least in these kinds of things where
high-tech is not required there can
be small conditions so as to benefil
other areas also. For example when
British gas comes fo Bombay that
must go to Agarfala where Gas is
available, so that they can also get
its advantage.. But they should be
committed to develop all the remote
areas of north-eastern region where
‘gas is available. If some small condi-
tions are fulfilled, I am sure the in-
ternational agencies will accept it
and the remotest areas in the couniry
will also develop.

(The  Vice-Chairman (Shrimati
Jayanthi Natarajan) in the Chair.]

Madam, 1t is mentioned tha: the
increase in outlay on fransport is
22.5 per cent. Itis 34.5 per cent on
communications. On industry and
minerais it is 22.2 per cent and on

energy it 13 22.2 per cent This is
how. ...

THE VICE-CHAIRMAN
SHRIMATI JAYANTHI NATA-

RAJAN): Mr. Bagrodia, you have
taken 36 minutes. Please conglude.

SHRI SANTOSH BAGRODIA:
Madam, give me 10 more minutes.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI] NATARAJAN);
There are several other speakers who
want to speak.

SHRI SANTOSH BAGRODIA:
Pleasc give me a few more minutes.

THE VICE-CHAIRMAN SHRI-
MATI JAYANTHI NATARAJAN):
Kindly conclude. Mr. Bagrodia,
please make your concluding remarks
because there are several other spea-
kers. (Interruptions).
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SHRI SANTOSH BAGRODIA :
She is the Vice-Chairman and she
is authoritative. And she is my sis-
ter- All the reasons are there. How
can she control me?

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
I am making a humble request.

SHRI SANTOSH BAGRODIA:

I also have a request to the hon.
Finance Minister. 1 don’t know
whether T will get 2 chance to

speak on fhe budget or not cotton
is an employment-oriented agro based
mdustry. We have an increased duty
or cotton. Cotton ¥arn should be
considered like tea and jute which are
agro-based industries. Something
should be done about that also.

Now I come fo the political side.
Madam, my friend silting on the
other side has mentioned Assam.
Shri Gurupadaswamy in his speech
said that the people of Assam were
being ill tro:ted, I belong to Assam
as much as I belong to Rajasthan
and I can assure him that Assamese
have never felt ill treated. We should
praise our Prime Minister. We
should praise tne Congress Govzrn-
ment that is installed there, for today
the ULFA has stopped its activities
there. Peopie from all over the
country come and go there. 1 agree,
the Bodo problem is there, but 1t has
developed only receatly. Now, at
least we bave a democratic process
there. People are living there peace-
fully. Today 1 can po to Assam
which was not possible one or two
months back. Coming to Punjab,
I remember the day when Mr. V.P.
Singh went to Amritsar in an open
jeep a few hundred yards. I imme-

- diately thought of Nehru.

Nehru used to travel in an open
jeep the lensth and breadth of this
country, I w.sh those days would
be back again. But what happened
after that? Mr. V.P. Singh did not
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visit Punjab after that cven in a clo-
sed jeep. Mr. Narasimha Rao saw
to it that elections were held in the
State. It is complained that there

was only 21 to 22 per cent turn-out. -

But T would like to inform my lear-
ned freinds on the other side that in
America, oaly 25 per cent people
vote in all elections. Only 25 per ¢ent
people vote there and even then the
President of America is condsidered
to be the most important person
in the world. He 15 the President of
the largest democratic country in
the world. Here we had a turo-out
of 21 per cent . What is the normal
practice in all our by-elections? We
have a turn-out of 40 to 42 per cent.
If one particular party did not vote
or decided to boycott, does it mean
that we should deprive the others of
their rights? Instead of appreciating,
if we go on criticising like my friends
from the Leftist parties and
especially from the  National
Front are doing, 1 am afraid we will
not be doing justice. Our Prime
Minister is trying to bring the situa-
tion under control and we should
help bim in his endeavours. Now,
about Jammu and Kashmir, I will
not po into preat detail. Dunng
October, 1989, I was in Siinagar and
I did not face any problem. I had
even been to Guimarg. But from
1989 November onwards, what to
speak of me, people who were living
there have left the city. Lakhs of
peovle have left the city. Is the Con-
gress Party responsible for this?
Whenever a weak Government is
instalied, Whenever the authority is
week, people will try to take advan-
tage of the situation and that is what
has happened there. When the Na-
tional Front Government came to
powet in Jammu and Kashmir, they
went on making themselves more
and more powerful and as a result,
today, there are lakhs and lakhs of
refugees within the country.

THE VICE-CHAIRMAN (SHRI-
‘MATI JAYANTHI NATARAJAN):
Please conlcude, You have already
taken 43 minutes. So, please make
your concluding remarks.
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SHRI SANTOSH BAGRODIA:
Madam, plzase don’t Temind me
about the minutes that 1 have taken.
Let it remain underground for soms
time. 1 would like to mention one
more point about the refugees. No
doubt it is a political 1ssue, and all
sicd and dope we should see that
for the refugees, whichever conunu-
nity thev ypay belong to, we should
create such a sitpation so that they
can go back to their State. But
what I dom’t understand is why
the bankers are nol letting them
withdraw their money or why they
are  not accepting their
drafts. Why is it thal the insufance
people are not insuring t_h-.flr nro-
perties in Srinagar ! This aspect
neads to be looked into.

THE VICE-CHAIRMAN (SHRI-
MATI JAYANTHI NATARAJAN):
You can talk on whatever you like.
But ihere is no time.

SHRI SANTOSH BAGRODIA :
With these, I will only say my last
point which 15 very impostant for
our coming Eenerations, that is,
on the environment. This Govern-
ment and this Presidential Address
has also mentioned abcut enviro:-
ment. The President’s Address
says gbout environmental account-
ability - environmental account-
ability not only for everyquy, but
for the Governmeni, for industry
and for people that is, for everybody,
there should be an environmental ac-
countability. Do we want Our com-
ing generations to live in peace,
to live healthy or you want them
to live with masks in EVETY ncok
and corner of the country ’ This
is the responsibility which rhe Gov-
ernment has taken and it 15 1Ot thus
reason the National River Action
plan is working in full swing. The
river water should be shared by all
Indians. Let there be no trouble
in sharing of water from the Tivers.

I know that you are EeiUing
impatient and T will not like you to
ring the bell again and again. w“ﬁ
these words, 1 thank you very muc
for glving me this opportumty.
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AN HON. MEMBER : He
has not supported the motion.

~ SHRI SANTOSH BAGRODIA :
My friend has come a little later
I started with saying that T am
fising to support. I support whole-
hartedly. And all the way, I
support the motion,

SHRI YASHWANT, SINHA
(Bihar) : Madam Vice-Glfairman, I
rise to oppose the motion which has
been moved by my esteemed colleague
Shri Ram Naresh Yadav. T would
like to givemy presentstion with
a story like my friend, Gurupada-
swamyji. This is a story of two
friends who had a bet. And what
was the bet about 7 The bet was,
one of them toid the other fricnd,
“Tomorrow morning, ths sun is
going to rise not from the east but
from the west”™ and since it was
such an impossible bet, his friend
tzkiing pity on him told him later
in the evering, “Tomorrow when the
sun rises 1a the east, you arc going
to lose the bet. So, why dont
change your mind and let us cancel
the bet? This friend of his said,
“l will lose the bet only if I accept
what you arc saying. If I don’t
accept what you are saying, then,
I am not going to lose the bet
even if the sun rises in the east and
I say it is the west from where the
fun rises. That is the end of jt and
sl don’t lose the bet.” 1 think we are
involved in a similar exercise here.

SHRI DAYANAND SAHAY
(Bihar) : Who is that friend who
told you this?

SHRI YASHWANT SINHA
8ir, most respecttully, you.

SHRI A.G. KULKARNI (Maha-
rashtra) Does it mean that he
has no brain?

SHRI YASHWANT SINHA :
I leave it to you. Thatis your
internal party matter. 1 dou’t want
to tamper with it.

[ 5 MAR, 1992]

the President's Address 4§16

_ SHRI A.G. KULKARNI : That
15 because he is also a Biharian.

SHRI YASHWANT SINHA :
Madam Vice-Chairman, I started
with a story because as we go along
in this debate, the relevance of thic
will becomez more and more clear.
I will make a beginnng from where
my freind, Pramod Mabajan, 1-ft
and I am (aking advanlage of the
presence of the Foreign Minister
n this House. I am sure he is
bere not only in his capacity as
a Member «f tnis House but also
verhaps because he is on rostes duty.
Takiag advantage of this, T will
begin from what the President has
said in his Address as the objective
of the foreign policy and since I am
very stunned by this statement, I
am making a beginning with this
The President in his Address, has
said, “The Government’s foreign
policy prioriti¢s arz to mainiain the
unity and territorial  integrity of
Todiz.” this is the objzciive of the

~foreign policy, that 1s, to maintain

the unity and territorial iniegrity of
this country, 1f this is tha obiective
of our for=ign policy, then what 1s
the objectivz of our domestic policy?
I am absolutely amazzd that such
words should be put 1nto the mouth
of the Presidnet- But the point
is that on the foreign policy front
we seern to be just drifting alone.
A numbeér of events have taken place
in this totally and dramatically
changed environm:znt and we don’t
seem to be able to cope with them.
Take jusi ons instance. We Seem
to be overjoyed at the facl that we
are now inching closer towards the
USA we are forging closer relations
with ths United States of America and
that Pakistan seems to be drifting
away from it. And we are very
happy about it. We are forging 2
new relitionship with the USA in
the military field. Everyday in the
newspapers we read about the visit
of some US General or some official
of the US of Pentagon. We read
about this certificate being given to
us by the US authorities that
certificate being given to us by the
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US authoritizs and we are overjoyad
by the fact that they say something
which is not very nice about Pakistan.
Is this a new option that we are
exercising ? ‘Was not this policy
optron available to us right from 15th
August, 1947 ? Between India and
Rakistan, if we wanted to go under
the wing of the USA then that
option was there with us all the
time from day one. [t is not some
thing which is available to us today.
[ am sure the Americans would havz
always wanted India to be their
client State rather than Pakistan.
It is only because we decided to
follow an independent and non
aligned policy that the Americans
had to turn to Pakistan. And now
the whole thing is being reversed
guietly. in a very wvery clandestine
manner and much is being made of
it. We are repeatedly saying that
we shall talk about our relationship
with Pakistan under the Simla Pact,
under the framework of the apree-
ment which was reached at Simla.
What is the Simla Agreement ?
The Simla Aprecment i1s that we
shall talk bilaterally with Pakistan
and we shali not involve a third pariv
either directly or indirectly. When
that be so themn why are you
creating situations where the Amer-
sans are getting involved willy nilly ?
Why is it that we want a certificate
from the Americans to the effzct that
we are the better boys that we are
better behaved than Pakistan 7
And from whom do we want this

[The Vice-Chzirman (Dr. Nagen
Saikia) In the Chair)

certificate 7 Not only from President
Bush but also from Senator Pressler.
Mr. Vice Chairman [ am very ups2t
av a citizen of this country as a
Member of Parliament at these going
on. A US Senator whose only
claim to fame is that he had moved
an amendment in the US Senate
visits this country; and when he
comes to this country we roll out
the red carpet for him, we treat
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him as if God himself has appeared
on our soil; he meets everybodyin
this country that he wants to meet;
when he addresses a press conference

he is given thc top billing nmumber
one news in the officially controlled
media and we rejoice at the fact

that he has given us a certificats that
we do not have the nuclear wea-
pon and that Pakstan has the no-
clear weapon. Now, Mr. Vice-Chair-
man. the simple poser that I am
putting before the Foreign Mipister,
befors this Government is. what is
our poliey in regard to non prolife-
ratiomn. .. '

SHRI AG. KULKARNI
Yashwantii would you please reply
to one 1atervention 7 Do you mean
to say you are really intelligent ?
You know the administration side
of the Government. T ask you
one question. Suppose there are
some mole openings going to be
made for our economy or other
liberalisations for our defence.

What happened to Russia and
China where closed-circuit societies
are there and where the Government
are closed? Would you like India to
be a closed circuit society?

SHRI YASHWANT SINHA:
Sir I have a great deal of respect for
Kulkarniii. If hejust basthe patience
to listen to me as I develop my theme
the question that is bothering him
will become more than clear.

The point that T am making is
this: What is our stand today on
nuclear non proliferation? Whoat is
oul stand? This is a very important
issue before this country and Mr.
Rrampd Mabajap referred to it ear
lier. We know that Pakistan has the
bomb and the Americans—we trus;
the Americans—have themselves saig
that Pakistan has the bomb. W,
have been traditionallv a threshol 4
power. It has been our comsisten,
stand that we  shall not allow th-o
position to be alterad and we havi
not signed the Nuclear Non Proe
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liferation Treaty not only because
" it is discriminatory but also because
we wanted to maintain out thre-
shold statuns, We want to maintain
our status as a thresbold power.

SHRI A G. KULKARNI: The
Prime Minister has said it in the
USA.

SHRI YASHWANT SINHA: Sir
Dr. Raja Ramarna an esteemed
Member of this House made a Special
Mention yesterday and said that ihe
Prime Mimster had said inan in-
terview to-the Ogserver” that India
wa: not making the bomb. The
Prime Minister has beéen a party o
the Resolution in the Security Coun-
¢il in January, the Summit of the
Security Council which he atiended
which gives the impression as if mo-
rally we had accepted. .. .(Inferrup-
fions)....

SHRI A.G. KULKARNI: No
e - .. (Inferruptions). . . . was there.

SHRI YASHWANT SINHA:
That is a different thing. When MTr.
Pressler comes here and gives a cer-
tificate that we do not have the nu-
clear bomb and that Pakistan has the
nuclear bomb, we rtejoice In that
fact and the kind of treatment that
we give to him is a clear indication
that if we want to continue in this.
Now, I want to ask this Government
about one thing.

Sir, Members from this side of
the House, the Foreign Minister,
Members from the other side of the
House have been on a number of
occasions, to the US. Have we learnt
2 use protocclﬂ as an in;;:lrument of

iplomacy ? 1Itis a straight question
that 1 am asking. If Mr. Jagesh
Desai is listening to me, let him
take note of it. If 1 understand
foreign relations the ABO of foreign
relations it isthat two countries and
certainly the two countreis in which
India is involved shall conduct
foreign relations on the basis of
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sovercign equality, that, because we
are a proud country, we shall conducy
our foreign relations on the basis of
sovereign equality. We are not a
vassal State, we are not a banana
Republic but we are a couniry, a
proud country of 850 milucn people
and we shall conduct our relaiion-
ship on the basis of sovereign equa-
lity. This nation is not a ‘chamcha’
nation of an other nation wnoris it
a ciient State. If Mr. Jagesh Desai
and Mr. Kulkarni and others arz2
listening to me let them teli me,
let them stand wup here and
tell me what the treatment
1s which 15  meted to the Indian
VIPs who land at the John F.
Kennedy Airport 1n New York.
What is the treatment you get and
what is the treatment which we give
to the visiting American chhota
VIPs ? What is the treatment ?
1 am asking this question pointedly:
Is this the way to conduct foreign
relations on the basis of sovereign
equality ? If we are a sovereign
and equal country, we should be able
to give them equal treatment and if
they do not receive us properly, we
do not have to, we are under no
obligation, to receive them properly.
And, all the time, day n and day
out, we are giving the impression as
if we are a vessal State, that we can-
not stand up to them, that we do
not believe 1n sovereign equality.
- . (Inferruptions)... .

THE MINISTER OF STATE
IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND THE
MINISTER. OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB) : Mr. Sipha,
Indiap hospitality is kmown through-
out the world ?

SHRI YASHWANT SINHA :
Indian hospitality 15, of course,
fenous. But, if the baggage of the
Foreign Minister of this country is
searched at the New York Airport,
then we have no business to extend
& red-carpet treatiment to any visiting
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American dignitary either. This is
the point | am making. And the
Foreipn Minister is sitting here.
He has experience of what happens
when he visits the U.S.

4.00P.M.

SHR1 MADHAVSINH SOLAN
I ;. My baggage was never chek-
ed.

SHRI YASHWANT SINHA :
Your baggage might not have been
checked. But there are a number of
instances I can give you where
Ministers’ bapgages have been che-
cked, including the Minister of Ex-
ternal Affairs.

Now, on the question of foreign
policy, as I was saying, if we want
to conduct our relations on the
basis of sovereignty and equality,
if we want to improve our relations
with Pakistan, on the basis of the
Simla Agrecment, we should discuss
directly with Pakistan instead of
trying to po through U.S. and trying
to put pressure through U.S., and
thereby queering the pitch. 1t is very
unfortunate that the Prime Minister
of thiz country has a discussion with
the Pakistani Prime Minister in
Switzerland and Davos and next
day Pakistan observes 3 ‘Bandh’ and
they are marching on our borders.
What came out of the discussion ?
Why was not the 1ssue resolved in
that discussion ? And why was it
necessary for the Prime Minister
not to make it clear what exactly
transpired and why was the Pakistani
Prime Minister not prepared to
listen to this ?

Again, take the question of Isracl.
1 remember there was a question in
this House and we all got up and
said—maqst of us—In any case, and
we said that the Government should
pot be a prisoner of the past and
should look at our relationship with
Isracl in a dynamic, developing
sltuahon ? What was the reply that
t repeatedly from the Mini

of Affairs, Mimster o
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External Affairs 7 We were told

only in the last session that India

shall consider upgrading its tes,

diplomatic ties, with Israel only

after the successful mnegotiations of
the West Asia peace talks. Repeated-

Iy we said, “don’t wait, do it pow™.

but we were told, “we will not but

we shall wait for the West Pakistan

peace talks to come to a satisfactory

conclusion™. And then, what happen-~
ed ? What has happened to West

Asia peace talks 7 Nothing. No

progress has been made. And what

compelled us not to establish full
diplomatic relations with Isracl ?

What has happened in the mean-

while ? What carth-shaking change
has taken place in internstional en-
Vironment or in our relations that
this has becn done ? Somebody

from the Government side should

explain this point. 1 charge, Mr.

Vice-Chairman, that the position

has been changed only because of the

pressure of the United States of -
America. If that pressure had not
been exerted, if 1t had not been made

clear this is how India should tackle

that question, then we would have

still been waiting and we would not

have recognized Istael. The point
I am making is, why can’t we take

our own degcisions 7 We are not

today in a position to take our own

decisions in the field of external

affairs, in the field of foreign policy,

because we have surrendered else-

where, Mr. Vice-Cbairman. And

this 15 one whole unit. You cannot

bifurcate it into economic, into

political, into foreign pollcy issues.

International relations are changed

on the basis of ope unit, one whcle.

If you give in here, you give in

there. If today our decisions are

untenable in Uruguay in regard to

Dunkel proposals, if today our

posiion is compromised on the

question of sovereignty, it is a part

of a bigger whole, which is getting

reflected in foreign policy also.

Now, Mr. Vice-Chairman, I will
come to the question of economy,
the IMF, the World Bank. But befoie
I say what I have to say, 1 would
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like to make one point clear. The
other day when Mr. Hanuman-
thappa was seconding this motion,
he got up to say that when I was the
Finance Minister we had approached
the International Monectary Fund and
that we had left the country in such
mess, etc. etc.  And repeatedly it
has been said here in this House as
well as clsewhere that if my letter
to the International Monetary Fund
is placed before Parliament and
the people, then I and my Govern-
ment stand exposed and our claim
that India has surendered its de-
cision making authority to  the
IMF and the World Bank will
sound hollow. -

Mr.  Vice-Chairman, Sir, 1
would like to take this opportunity
to tell the Government tha' instead
of issuing these threats day in and
day out, please place the Leatter of
Intent sent by me to the IMF on
the Tables of both Houses of Par-
liament. Let them place that letter.
I have not written to the World
Bank as Finance Minister because
I did not go to the Warld Bank for
a loan. 1 do remember that I
approached the IMF for a loan
which was granted to us in January,
1991, and I did send a Letter of
Intent to the Managing Director
of the IMF. There is nothing, to
my memory, in that Letter of Intent
which commits this country to any-
thing which is dishonourable, any-
thing of which we can be ashmed
of. And, therefore, in order to put
the record straight. . (Iurerruptions)
I am not in a position to place my
Letter of Intent. T shall appeal to
the Government. .

AN HON. MEMBER : You
do it now.

SHRI YASHWANT SINHA :
How can I now ? I don’t remember
this. AgdifIdothat,I will be viola-
ting the oath of secracy which I had
taken as a Minister.

(Interruptions)
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SHRI V. NARAYANSAMY:

Now he says, he is telling from
Memory.

SHRI YASHWANT SINBHA:
IYes, I am saying from the memory.
am. ...

AN HON. MEMBER : Why
don’t you place it now ?

SHRI YASHWANT SINHA: ..
saying, stop issuing these threats.
Nobody is taken in by these threats.
Stop issuing these threats and let
the Government come clcan. lLet
them place my Letter of Intent on
the Table of the House. And I
further charge that the only reason
why they are only indulging in threats
and not placing my Letter of Intent
before the Parliament is that if a
comparison is made between the
present Government’s Letter of
Intent to the IMF and separately
to the World Bank and my Letter of
Intent to the IMF, if that compari-
son is made, then this Government
will stand even more exposed than
they have ever been in the past.

SHRI JAGESH DESAI (Maha-
rashtra) : Regarding disinvestment
in the putlic sector, who has started,
it and how was it started ?

SHRI YASHWANT SINHA:
Disinvestment in the public sector
which you have caried forward (o
49 per cent was started by me. It was
a decision which I had taken, and
I had justified it then, and I am pre-
pared to justify it now. But I will
also tell Mr. Jagesh Desai, if his
memory serves him right as my me-
mory does, that when the Winter
Session of Patliarment had started
in 1990. on the 27th of December,
1 had come out with a statement on
the economic situation in the country.
In both Houses of Parliament 1 had
made the statement. And in this
House, particularly, Mr. Vice-
Chairman, Sir, I remebmber, we had
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a discussion over that statement
o ver a period of time. We discussed
it for 4 to 5 days and everyone
participated in it... ...

SHRI V. NARAYANASAMY:
Without your reply.

SHRI YASHWANT SINHA :
with a total convincing reply
which I gave which silenced every
¢ritic. And I had stated clearly what
the economie situation was. I had
taken Lhe Parliament into confidenca.
I had concealed nothing from the
Parliament. There was no situation
that 1 as Finance Minister was ¢om-
pelled to place on the Table of this
House or the other House any docu-
ments under pressure from Mem-
bers. This is the differencz between
your approach and my approach.
I come to Parliament first, went to
IMF later. You went to IMF and
World Bank first, and only placad
your Letters of Intent and other
documents under pressure.  This
is the difference.

SHRI KAMAL MORARKA :
They placed it aft=r Mr. Jaipal Raddy
placed it. (Interruptions)

SHRI YASHWANT SINHA :
So, Mr. Vice-Chairman, Sir, the
other poini, apain reminding you
of a story whick 1 s'arted, is that it
is being trotted out repeatedly by
every speaker from that side that
the health of th: economy deteriora-
ted and was brought to thjs impasse
bythe mismanagemant of 18 months
-of the NF Government and our
Government, This is the point
which is being made rereatedly.
Now itis very strange because ‘1 do
not have to give any arpuments io
prove what I am saying but [ merely
have 10 take this copy of the Eco-
nomic Survey which was presented
by Dr. Manmohan Singh to Parlia-
ment ut July last year for the year
1990-91. And if the esteemed Mem-
bers of the Congress Party have not
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goue through this Ecomomic Sur-
vey, then [ will very humbly suggest,
please go through your Ecoromic
Survey and find out what is written
here. And if you still say the Sun
will rise from the west tomorrow
morning, You are most welcome
to your opinion because what con
1 do. But this is the other point
Mr. Vice-Chairman, Si-, that the
economic situation was messed up
during the later half of 80s. This is
the BEconomic Survev whirh is more
honest, then the one which has
bezn presentd to Parlrament [.is
vear because perhaps, this is what
had continucd and thev did not have
the time to change or fudge the
figures very much. This Economic
Survey clearly brings out point
that it was 1in eightias that this
country’'s economy was taken fora
ride and it is because of that, and if
there 12 any further doubt as to
which party, which government

was r2spansibie for. the economic
mess in whieh this country finds
itself, then ) am giving another sugpge-
siion. L2l therz be a committes of
1his Parliament; let there be a2 com-
mittee ol this Parliament: lct there
be a commitzee which will go into 't.
Lot tham cxamine everthing ; let the
Fstima'es committes examine it;
let somz olher committes ex mine
it; let them examine th: facis and

then lell Parliament and tell the
people who was responsible for
creating this m=ss. Thareix no pant
in iust getting up and saying : ‘you
people did this; you people did that;
what was the foreign exchangs on
Ist December 1989 and what was the
foreign exchange on 19th or 20th
June 1991°. We all know what had
happencd in the meanwhile. Will
the Government have the courage,
will they have the boldness to appoint
Lthis committee to examing all this
and then tell the people who was r2s-
ponsible for what ? [ am p-=pared
to be damned ; 1 am prepared
1o stand in the box as an accused, if
[ am r2sponsible or if my govern-
man! is responsible. 1 am sure my
friends in the National Front will
b2 equally forthcoming to say that



427 Motion of Thanks on

if they arc responsible, then they
will stand as an accused. But Lhere
is no point iniast going on saying
total untruins without any reference
to anything.

What does this Economic Sur-
vey say ? I have even marked the
page here. 1t says that for the first
ten weeks of the financial y2ar 1991-
92, the rate of increase in inflation
was duchning and that decline
started even earlier. It talks of the
first fen weeks of the financial year
1991-92. And what does it say ?
It says that the rate of increse ag
1'8B per cent was the lowost recor-
ded since 1984-85 for thosz ten weeks
This is what happened. This was
the state in which we left the eco-
nomy. When we had left, then the
rate of inflation was going down
sharply and if the rate of inflation
has increased, which you don’t
know how to control, it is only afier
all those unthought of and unwise
steps which your Government has
taken. It was nat because ol any
doing on our part. And if you want
to know more, let me tell this be-
cause &t lesat some Members like
Mr. Jagesh Desar will wundersiand.
The rate of mcney supply which is
generally known as M-3 was 19-4
per cent. This was the growth re-
corded in 1989-90, The Finance Mi-
nister talks of liquidity overhang
in tne economy which 15 1sponsible
for the price rise. Tt was 19-4 per cent
in 1989-90. And what was 1t in
1990-91, part of which was managed
by Prof. Madhu Dandavaie and
part of which was managed by me?
It came down to 14-9 per cent. That
was the rate of money supply in th:
economy and w2 ware able to bring
it down to that level. Again I am
taking thecse figures from vour Eco-
nomic Survey this year. From
March 31st to JYunuary 11, 1992,
if you compare these figures, Yyou
will find that the ratz of M-3 growth
was only [1-3 per cent in 1990-9]
against 14-9 per cent in 1991-92.
And if money sepply continues un-
abated, then an economist like Mr.
Jagesh Desai will understand that
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you cannot control inflation becayse
you bave no control over the demand
side, and it 1s unforiunate that desptei-
tight mone policy, despite curbs
witich has caused recession in the
economy. You have not been able to
control increase in money supply.
It has again gon~ up by a highar per-
centage than what we had brought
it cut. Bui on the question of the
cconomy, wnrdl is bothering us 7

What isit 71 am not gring into the
question of IMF and World Bank.
I am not going inlo the question
whether the Budpet was leaked or
not. I am not goiag into the question
of the IMF conditionalities, T am
not going into the question of surren-
dering our national sovereignty.
The previous speakers have men-
tioned this. [ am not interested
in going into the details of it.

SHRI JAGESH DESAI : Mr.
Sinha, ust one minute. At one
time, I asked Prof. Madnu Danda-
vate in regard to money supply.
He said it was 19 per cent. He also
said that it was going up. This was
at a particular point of time. I
remember T bad asked him. He said
that it was again going up.

SHRI YASHWANT SINHA :
I have referred to the figures given
in this year’s. ..

SHRI JAGESH DESAI : [ am
talking about the intervering period.

SHRI YASHWANT SINHA :
1 am not talking of any convarsa-
tion that you mignt hav2 had with
Prof.  Dandavate. 1 am saying
that, on the basis of the Economic
Survey presented to Parhiament this
year, these are the figures. These
are the figurer, beiween March,
1991, to January, 11. These figures
hzva been deliberately mentionzd to
cover this period. That is the situa-
tion+11-3 per cent and 14-9 per

cent.
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Even if we are not going into
the question of World Bank and
IMF, even if we are not going into
the qusstion whether we have su-
rrendered our sovereigrty or not,
what is it that concerns us ? What
concerins us are iwo things.

One is, we seem to be adopting
one policy after another, with
tremendous rapidity, with tre-
mendous speed. There 1s no djs-
cussion. Here 1s no discussion
even 1n the Government. 1f there is
an doub., let m: tcll them that n
the latter wnich was sent by the
Financ* Minister to the World Bank
on 11 | November, he had gone
ahead and given a commitment that
steel would be deconirolled and
that price restriciions would be re-
moved. But the Cabinet discusses
this on 16th January. ls it the way
a national Government of a2 coun-
tre like India should be run ? On
whai basis, did the Financ2 Minister
make that commitment that sieel
decontrol and price deconirol weuld
take placz ? On what basis, did by
make that commitment on 1lth
November ? This maiter comes be-
fore the Cahinet on 16th January.
This is wha: hothers us.- Lf this is
not a surrender, what else 15 ?
Who is responsible  ultimat:ly, to
protect ih: sov reignt-, dignty and
honour of this cruntry ? The Go
vernment of ihe day. Parliament and
otner Insiiiutions. Parliamemnt ;s
kept in the dark. Even the Cabinet
15 kept in the dark. And policy
commitments are made.

Similarly as my friend, Mr. Pra-
mod Mahajan was saying,—we are
talking of consensus. The Prime
Minister had said. I have got a
copy of his lecture on economics
which he had given at Davos.

THE VICE CHAIRMAN : (DR.
NAGEN SATKIA) : Mr. Yashwant
Sinha, Yyour party has twenty-eight
munutes- There 1s one more speaker
from vOur pariy.
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SHRI YASHWANT SINHA :
Sir, T am conscious of the time.
The Prime Minister wentto Davos.
I tried to get a copy, an authentic
copy, of his speech, but 1T was not
able to get it. Howev.r, I have this
newspaper report which I obtained -
from the Library. This i1s what he
had said : that India’s economic
liberalisation policies were irrever-
sible, that foreign investment would
be fully protected and that cent
per cent foreign equity participa-
tion would be allowed in’key indus-
tries. I would like to pose just tkis
question. 1Is it proper on the part
of the Prime Minister of a country
to go abroad and, before an audience
consisting almost en irely of foreig-
ners, say that these. olicies areirre-
versible ?

Sir, the Prime Minister is in the
habit of making three claims in
regard to the ecomomic pclicies.
One is that, we had no option.
No option situation. The second is,
these policies arc based on consen-
sus, He says that there is a national
consensus to support his policies.
The third is, these policies are irre-
versible. The Prime Minister’s
contentron is to be¢ challengzd on
eavh of the three counts. When he
goes abroad amao says that these
policies are irreversible,  one
wonders whether we are going to
continueg as a democracy, Mr.
Vice-Chairman., Can any leader in a
democratic  country—l pose this
quastion to the House—stand up
and say that any policy is irreversible
We are committed to the Constitu-
tion. We take that oath when we
come to the House. But we do not
take any oath in regard to a policy.
We pow know that not only is
there no consensus in regard to
tnese economic policies but there
is severe  opposition in various
quarters in regard to these economic
policies and that the moment
many of us get an opportunity
these policies will be reversed. Unless
Mr. Narasimha Rao is Prime
Minister anfl this Government i3
planming by hook or crook to stay
in power for all times to come
if that be their design, then, o
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course, th2s2 policies are irreversi-

ble. But, if this country continues

to be the kind of democracy that

we have known it to be, then, there

is no question of irreversibility,

This contention, this thesis, there-

fore, that this economic-liberalisa-

tion policies are irreversible has

to be contested, has to be challenged

and the record has to be set right.

1 dont have to stand here, Mr.

Chairman, to defend the policies which
this Government has and this party
has followed. |

SHRI V. NARAYANSAMY :
We also expect this from you.

SHRI YASHWANT SINHA :
I dorn’t have to do 1t. But since you
have run away from them. I have to
remind you that they were your
own leaders, your own Prime Minis-
ters repeatediy who have formula-
ted these policies. It was Pt. Nehru,
it was Indira)i who brought this
Foreipn Exchange Act and who
said that in this country no more
than 40 per cent shall be the equity
holding of a foreign company,
Mr. Narayanasamy.

SHRI V. NARAYANASAMY:
You have to sec the changing global
scenario.

SHRI YASHWANT SINHA :
The changing global senario. ..

SHR1 V. NARAYANASAMY:
You want to be in a small well.
What can I do ? The global scenario
you have to see, how developing
countries are. Otherwise nobody
can help you. (Mnterruptions)

THE VICE-CHAIRMAN (DR.
MAGEN SAIKIA) - Please let ham
continue.

SHRI YASHWANT SINHA :
Mr. Vice-Chairman, it is for their
party, ‘it is for the Members of
Parliament, it is for others to decide
what they are reversing. But I am
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not concerned
party matters.

with small little

But, what I am saying 1s that the
economic policies of the country
have beer constructed not by the
Congeress Pariy alone. It is the pro-
duct of our freedom movement. It
15 the product of all thosz leaders who
participated 1n the freedom move-
ment. These policies have been
crafted, designed over a long number
of yeatrs, over decades, and the ra-
pidity with which you are aban-
domng them, is what socks, surpriscs
and pains a person like me. This is
the problem. This is what causes
anguisk. This is what causes pain.
You are abandoning ' your party
policies. Fine, you can adopt new
policiec. But you are abaudoning
the nationally accepted policies.
That is the cause of concern for a
person like me. And these policies
that you are adopting are not based
on national consesus. They are not
even based on, as friend, Mr. Pro-
mod Mahajan; was saying, a con-
census within your own party. Some
day 1t is all going to blow up, and?
you are all going to collapse like a
nous= of cards, let me tell vou.

SHRI V. NARAYANASAMY:
Don’t dream like that.

&t T8 AW arqy ; fg-gt o, g’
11 a7 T gt war & 44 g e
A8 &, g8 9 saA F WA

SHRI V. NARAYANASAMY:
Don’t dream like that.

SHRI YASHWANT SINHA :
Mr. Vice-Chairman, I draw atten-
tion to two or three more points,
and then I will be done,

The President in his address has
talked about agriculture. Shr1 Ram
Naresh Yadav who inoved this
Motion of Tnanks, has been very
close to agricultural " interests, He
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has done a lot 1p his own political
career to further and protect agri-
culturists’ interests. What has' the
President said ? The President’s
Address says that a number of steps
will be taken for pest control, pre-
venfion of soil erosion, betier in
silu moisture . conservation, horti-
culture, animal busbandry, live-
stock  dewvelopment, and; agro-
processing will be given high ﬁriority
etc. and also sheep, poultry, what
not. Th= President delivers his
Address io both the Houses of Par-
liament on the 24th February, and
the Finance Mirister presents his
Budget on tke 29th February, five
days later.

I have her= the expeuditure state-
ment for  1992-93. Mr. Vice-
Chairman, soil conservation goes
down from Rs. 100 crores to Rs. 90
crores. Anrmal  husbandry goes
down from Rs. 60 crores to Rs. 57
Craores.

Dairy Development goes up
marginally from Rs. 98 crores to Rs.
100 crores ; planiations go down

from Rs. 51 crores to Rs. 8 crores.

{(Interruptions).

THE VICE-CHAIRMAN (Dr.
NAGEN SAIKIA) : Hon. Member,
if you have amything to talk to the
Mimster, kindly go to the lobby.
Mr. Madani, I request you kindly
to go to the lobby and talk.

SHRL YASHWANT SINHA :
In all the sectors, which the Pre-
sident, in his speech, said will receive
a special encouragement, the Finance
Minister has reduc>d the outlays in
the Central Plan. That 1s the point
that 1 was making. The President
also has talked about the Wasteland
Development Programme and En-
vironment etc. etc. The environ-
ment budget has also been reduced.
Environment 2and Forests share has
come down from Rs. 300 crorzs in
this year’s Budget to Rs. 280 crores
in the next years’s Budget. This
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is the way in which the Finance€
Minister has accommodated the
priorities which have been set out in
the President’s Address. I am
talking of facts. These are the papers
which are before me. Isthere anyone
who wants to challenge ? Now,
how do. w= treat this document ?
Whom should we thank ? For what ?
Shall we say that we are thanking the
President because he is not able o
carry the Finance Minister with
him, that we are thagking the Ge-
vernment for having suggested ihis
Address to the President  because
they have not been able to carry the
Finance Minmster wiith them and
that the Finance Minister has ur-
donz almost everything that the
President had said will be done in
agriculture, rural sectors forests,
environment and all thm ? Is
this manner in whick th. President’s
Address to both the Houses of
Parliament should have been allow-
= to be treated in the Budget ?
What arc we doing here ? Why
are we here 7 I intend to ask these
very basic questions. Will some
body stand up theie and say that
all this 1s wrong ? We are doing a
gieat disservice to the President in
whose mouth we want to put these
words, to utter these words and
speak this language. This is what has
happened.

He has talked about cleaning
major tributaries. T had asked a
question in this session. There wag
a deadline that the cleaning of the
rivers will be done before 3lst
December, 1991. This has been ex-
tended unilaterally by the Environ-
ment and Forests Ministry by ope
year- There is a case pending in
the Supreme Court. The Supreme
Court had demanded that all those
who are polluting these rivers, espe-
cially the Ganga, should appear
before the Supreme Court and satisfy
themselves that they have done it.
In that retply the Government con-
firms the fact that they have exten-
ded the deadline by another year.
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Why ? Why is the President being
made to say all this then ?

Much has been made of the fact
that foreign cxchange reserves have
now crossed Rs. 10,000 crores as if
crossing Rs. 10,000 Crores was
breaking the four-minute barrier
inrunning 3 mile. I1donot know why
Rs. 10,000 crores is so sacrosanct.
Recently I read somewhere that the
reserves have gone up to Rs. 11,400

"crores. Verv good. Let the Govern-
ment pat itself on its back. But how
has the reserve been built up ? One
of the friends on this side was saying
it is built up of the loans. No. It
is also built upiof mport compression
you look at the figures, which the
Commerce Minister was correcting
the other day in this House in res-
ponse to the question which I
had asked. Do you know what has
been the extent of compression 7
The extent of the import compres-
sian between April-December of
this financial year has been to the
extent of almost Rs. 9,000 crores. If
this compression on the import side
had not taken place, then the Govern-
ment would not have been in a posi-
tion to claim all the tall claims which
are being made of Rs, 11,000 crores
or Rs. 10,000 crores and all that.
Rs. 9,000 crores, almost $4  billion,
you have been able to save as a
result of the import compression.
That is how your veserves have
been built up. Please don’t be
complacent. With all the liberty,
with all the licence that you have
given to the industry to start im-
porting with both bands, all these
reserves will vanish in no time. Let
me tell you this. What 1s most
bothersome is we talk—the Prime
Minister also talks—of strenpths
of this economy. Tt is preaisely
those strengths that we are trying
to destroy.

SHRI! SANTOSH BAGRODIA.:
Will you yield for a mmute ?

SHRI YASHWANT SINHA :
Okay.
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SHRI SANTOSH BAGRODIA -
You said that foreign exchange re-
serves will vanish in no time. 1appre-
clate that our imports are rising.
But the Finance Minister bas clari-
fied that there is an automatic balance.
because of the partial convertibility
of the rupee. Can you enlighten
me becjuse you are an ex-Finance
Minister and that is why I am asking.
this clarification from you ?

- SHRI YASHWANT SINHA :
Sir, 1 don’t need to enlighten San-
toshji. He is a very enlightened
person himself. But if [ could make
just one submission, in fact. India.
bas always had a massive trade de-
ficit. Year after yecar we have been
running a trade deficit. So whether
you divide it into forty, sixty or
you divide it into thirty, seventy or
fifty, fifty whichever way you divide
it, both portions will be inadequate
10 mect your requirements. If there
1s a trade deficit. then, peither will
sikty suffice for OGL nor will
forty suffice for essential imports.
Therefore, you will have to dip into
your reserves. Do you think all the
Petroleum that you want to buy,
all the fertilizers that we want to
buy, all the essential imports that
we want to make will be covered by
that 40 per cent of our cXport earn-
ings? If export earnings were enough
to finance our imports, then, we wili
not be in this position. They are
not adequate with all the liberalisa-
tion that you have introduced. Ex-
port earnings have not shown any
upward tendency and there is abso-
| utely no scope for it. Let me tell
you that there is an international
recession. The U.8. economy is in a
very deep recession and unless the
Americans and the West Europeans
get out of this recession, Yyou are
not going to see any dramatic rise
in exports. Therefore, we will con-
tiue to suffer from trade deficit and
trade deficit will mean whether
you convert the rupee 100 per cent
on the tade account or 40 percent,
30 per cent, it will be inadequate.
We will have to dip into our reserves
and that is how these reserves will
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be depleted. That is the point I was
trying 1o make.

Mr. Vice-Chairman, we ar¢ talk-
ing again of new Housing Policy in
the President’s Address. We are
talking again of a ncw Education
Policy in the President’s Address. T
have not been very loog in this House
only for four years. But I remember
that we have debated in this House
a new Education Policy. We have
adopted 2 new Housing Policy.
How many times shall we go on
changing our National Policies ?
How many times ? We will not
build houses, but we will build new
Housing policies every year. That
15 Wwhat we go on doing. We will
not improve education but we will
go on talking of a new Education
Policy every now and then. What is
thuis ? This is the kind of thing
which has been said.

Now, Mr. Vige-Chairman, one
last point and that is in regard to
the Uruguay Round. The President
in his Address has said that the
Urguay Round of negotiations have
reached a crucial stage. In fact,
they have reached a ferminal stage,
if I could put it that way becanse
it is terminal for India. From our
point of view nothing could have
Feen more disastrous  than the
manner in which the Urugeay Round
of negotiatios have beer conduc-
ted. I am saying it with all the
responsibility at my command that
from day one in 1985, when the
first round was held in Punta del
Este in Uruguay, in every 1ound, in
every discussion, we have gone on
surrendering our position one after
the other. We have surrendered
one after the other. We are caught
up in this jam. Why are we in this
jam ? We are in this jam because
of the concessions that we have
granted across the negotiating table,
from time to time. We could not
take decisions which were in our
own national interest. I will tell
you one more thing that when we
were in power for a brief perlod,
the final round was going to be held
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in Brussels, we were very clear in
regard to teXtiles and in regard to_
the Intellectual Property Rights
that India shall not surrender its.
nationally accepted policies. Who
was responsible for this Patent Act
of 1970 ? Do you know that ?
It was Mrs. Gan-lhi. Do you know
what was said a1 that time 7 It
was said that India shall be isolated,
that nobody will trade with India,
that we shall become pariahs of the
international comumunity. No-
body will talk to us. Despite all
these protestations despite all these-
oppositions, she was firm in her re-
solve—let me say this to her credit—
to get the Patent Act passed In
1970. The Patent Act of India has
been hailed throughout the develop-
ing world as a model Act. Every

sensible thing in that Patent Act.
today is being challenged by this.
Dunkel draft. Everything will bave.
to be given up by us. Process patent
will have to be replaced by poduct
patent or both. The period of patent,
Mr. Vice-Chairman, will have to go
up from 5 to 14 years, as in our
case, to 20 years. The burden
of proof will shift from the prose-
cutor to the accused. 1t is the accused
who will have to prove that he is.
not guiley. This will cover not
only inventions but also discovertes.

Genes which are already being pa-
tented will be subject to patent and
the whole new field of biotechnolgy,

about which our Iriend Prof. M.

G.K. Menon talks here repeatedly”
the new frontier science, Wwill be-
come 2 prisoner in the hands of the
developed countries. Qur farmers
will have to depend, for iheir seeds

year after year, on foreign suppliers.
This country will be signing on the

decd of slavery or bondage, if we

sign on the dotted line in the Dunkel
Draft. Therefore, Mr. Vice-Chair--
man, I am appealing to this Govern-
ment, ‘Don't take it lightly.” We
have agreed, in the beginning in the
Uruguay Round, that all these will
be separate tracks; the TRIP will
be separate : the TRIM will be
separate; services will be separate;.
and merchandise will be separate;
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t here will be four separate agree-
ments. Now, do you know what
‘has happened ? The Dunkel Draft
interconnects, interlinks, all of them
and 1t says that any violation of
one will open you to retaliation on
the others. If you do not behave
on Intellectual Property, then they
will penalise you by retaliating in
the field of textiles. And not only
this. They are going a step further.
They are saymng that even the
international financial instructions
like the world bank and th: IMF
will be linked to this and if you do
not behave properly in the GATT
then you will not be able
to get loans from the IMF
and the World Bank. And why
has it come to this ? The IMF, the
World Bank and the GATT, fne
General Agreement on Trade and
Tariffs, are not representative insti-
tutions. They are not democratic
institutions. We all know that the
World Bank President is always an
appoinmea of the U.S. President.
We all know that the Managing
Direcior of thz "MF can cnly b= a
Euzopean or a West European. No
Indian ¢an become the world Bank
President. No Indian can h2come
the Managing Director of the IMF.
And in the GATT, the developing
countrres are at a disadvantage. We
all know this. Allof us who have
any knowledge of international trade
know this. The UNCTAD has just
finished in a certain Latin American
country. Our Commerce Minister
Wwas there. An hon. 'lembes of this
House had also gone as part of the
delegation. Does anybody in thus
H ouse recall the knid of status which
the UNCTAD enjoyed when the
UNCTAD  session  was  held

in Delhi in 1968 ? That was
the forum of the developing
counirtes. That was the forum of
the G-77. That was the forum
whete we used our strength of unity
to get concessions out of the develop-
ed countries. Why aid we ever agree
to discuss all these in the GATT
forum ? That itself is a sign of
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weakness, We knew that we were -
in a bad bargaining position there.

Mr. Vice-Cheirman, the point I
am making-1s that there is a cons-
piracy. When the Home Minister
got up here in this House and said
that there was a conspiracy in the
assassination of Mr. Rajiv Gandhi,
I, for one, did not take him lightly.
His colleagues, his party people,
might have taken him lightly. But
I did not take him lightly. I am
conscious of the fact that, after the
collapse of the erstwhile Soviet
Union, there is an international
conspiracy to dismember our beloved
country; that some people in this
world want India to be weak. They
want India to be subservient. They
want India to become a :lignt State.
They want India to become a banana
republic. And it is to this danger
that I would like t0 most humbly
draw the attention of the Treasury
Benches. If we are not conscious of
this danger, if we are not alive to
this danger, then we are being less
than nationalistic. We have to
stand up. When I falk of conducting
relations with other countries on the
basis of sovereign equglity, this is
what 1 mean. Whenlsay we
should protect our intgrests in the
GATT Round this is what
I mean when I say that we
should do something to
strengthen this country, this s
what 1 mean. We shall have io
stand on our own two feet. Nobody
else is going to help us do that. It
will have to bedone by our own
efforts, And it is with this route
that we can make this country great,
we can make this country powerful
and then hold our head high in the
Comity of Nations and by four bil-
lion dollers or two hillion dollars
of  foreign investment  not
bythe kind of foreign technology,
prawns, Barbie dolls, Mandrake cc-
mics and things of that kind that you
are bringing in this country. For
God's sake, don’t do it. For God’s
sake, don’t walk into that trap.
My voice might be falling on deaf
ears, Mr, Vice Chairman. But let



441 Motion of Thanks on

m= appeal with all the humility at my
command, with all the emphasis at
my command that this coup-
try is today facing a grave
threat. It is facing a grave challenpe
in a unipolar world and if we do
not stand up, !f we do not urnite to
meet the challenge and protect our
national interest, 1t will be too
late2. Then it will not matter who
belongs to the Congress party. who
belongs to the Janata Dal and who
belongs to the BJP. We will all be
in the same mess. Let us make up
and lef us not do things which our
forcbears forbade us from doing.
They were icaders of this country who
became leaders of yours party after
independence. Let us recall what
warning they have given. Let us

recall what they said was good for

this country and things won’t change
so quickly. Ifin 1974, it was Shrimati
Indira Gandhi, who was forcing the
foreigners 0 dilute their equity and
bring '« down fo Jorty per centl. in
fifeen or s:xfeen years, nothing has
changzd in this world so dramatically
that we should offer 100 per cent
to tham ¢n a platler as the Prime
Minister seems fo have done in
Davos.

Thore are a lot of things in this
documeni. I ihought T will draw
atfention to the more tmportani onas.
L=t us remembar that this documeant
has a certain value. The President
should not be made a mockery of.
His addrzss should not bz given the
kind of short shoft which this
Government after five days has given
to it. Let us st hsalthy traditions.
Let us mprove thz norms of palitical
conduc: and that is whare 1T will
rem nd you of the story with which
I starced. I might say, the sun rises
from the east. You might say, no, the
sun :s risng from the west and thers
will be no means to irying io convince
you. Therefore, despite the fact
that I have depended on facts and
figures, I do not know how much
conviction 1 have carried. If five
per cent of what I have said goes
bomne, then I think, my job would
have been well done.
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THE VICE CHAIRMAN (DR.
NAGEN SAIKIA) : Shri G. G
Swell. Mr. Swell, only iwo mintus oi
your party’s time has been 1 ft.

SHRI G.G. SWELL (Mzagha-
laya) : Mr. Vige Chairman, S'r,
1 am happy 10 have b22n asr: and
h=aring my iriend, Mr. Yashwani
Sinha, because he has thrown a
Iitthe bit of Tight on what 1s the subjec
bzfore the world—the Dunk:| pro-
posals of GATT—but T am afraid, [
have not secn reasons Lo agree  with
his conclustons because bravura does
no! help us {0 solve Lhz problem.
We ace in a difficult position. I agree
that to r2lain our soverziguty, we
should stand on our feet. Bu! how
arg we going to do that ? That is
the quszsiion before us. However
my concenlraiion in tha sp2eci will
be mosilv confined io the arma of
foraign affa'rs. 1 was happy to have
seen the Foreign Minister here. [
thought Ire would have been here and
hea: me out. But 1 am happy, my
colleague, Shri Vidya Charan Shukla,
wiio had also been the Forrign Minis-
tgrat onetime, is here. Sir, today, as
never befors ‘n the history of our
country, we siand at a global junclion.
and we havsiochoosea paih and
choose it carefullv. In that context,
I ihink, this speech of the President,
which be took onelourtoread, is an
amazing document.

It is amazing because of its lack of
vision, lack of direction, lack
of comprehension. I am using each
one of these words advisedly and
with clarity in my mind. It 1s amaz-
ing as an eXerclse in evasion, In eva-
sion of the real problems that con-
cern us. Sir, 1 would agree that an
annual Address by the President
would be a kind of review of what
the Government has been doing and
what it proposes to do. But today we
afe in a point of history when the
world has undergome a cataclysmic
change. One entire trading and
power bloc has disappeared. A su-
per-power has disintegrated. That
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“super-power today is knocking at
the door of another super-power
for rescue anda assistance. You have
-seen 1n the newspapers of yesterday
that the Russian Federation has
agreed to all the conditionalities of
of the International Monetary Fund
in order to get a loan of 11 billion
dollars to bail it out. But that is not
the end of the story. They are still
embroiled in their internal turbul-
lence. One does not know whether
President Yeltsin would remain in
that position for long. Alreaay part
of the erstwhile Soviet Union isin
the grip of a civil war between one
group and the other. This is the
world in which we live. I would
agree with Mr. Yashwant Sinha
that the situation has given an accre-
tion of strength to certain countries
which have always been dominant
in the fields of commerce and
economy. It has given an accretion
of strength io the multinationals that
today they have all the technologies
and all the patents. I thought that in
this Address of the President there
should have been a summation of
what his Government’s world view
is. What does the Government of
India think of the world today?
In the present context where does
it want to go? Where is it going
to lead this country" There is no-
thing at all in this Address of the
President. The other day 1 could
almost hear a sigh of relief on the
part of the Government of India
when the 26th February came and
went and America did not impose
Section 301 of the Trade Law on us,
that we had been reprieved. As is
Customary with us always for self-
praise, always to collect certificates!
Even before we recognised Israel, we
had to have Yasser Arafat to come
here and give us a green signal and
a scertificate as if we cannot take any

decision on our own, as Customary
with us we could also have congra-
tulated ourselves and pointed out
that a great powerful country like

China with a trade surplus of 14
‘billion dollars with the USA had to
yield to American pressure and to
agree to the protection of American
patents in Chipa. They bad to
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agree and we had been reprieved.

It was something for self-congra-
tulation.

The  Americans had given
us a reprieve, and that too a short
repricve, bccause next month this
question wiil come up again in the
next Uruguay Round of negotiations
in Paiis, when this question of the
American 301 of their trade law will
come back, will metamorphose into
some kind of an agreement under
GATT and what you call the TRIPS
or Trade Related Intellectual Pro-
perty Rights and there you will have
the stamp of authority of an interna-
tional body. It will no longer be a
unilateral or bilateral action of
America on us. It is an action of
the whole body under the seal of
GATT when you have to agree to
this. If the Americans had not given
us this reprieve, today Inaia would
hzve been in a tail-spin. The entire
Budget presented by ine Iinance
Minister would have gone into a
tail-spin. Our exports should have
plummted hecause the Americans
would have banned exports to
America. Americans are aidious to
ban exports to their vountry. Mr
Yashwant Sinha just now said,
America is going through an acute
phase of recession and President
Bush today in lus election campaign
is losing a lot of support because the
American economy is ip 3 bad shape.
If the Americans had imposed 301
our expo:ts would have plumrmted or
our calculations would have gone
wrong and if we had agreed the prices
of our pharmaceuticals, chemicals
or medicines, the whole range of
goods, would have shot through the
ceiling making all the calculations
wrong. I am surprised that the Pre-
sident did not refer to this; or if
he referred at all it is in a very bland
manner. All that he had to say on
this question are two bland senfen-
ces: I quote :

“The Uruguay Round of ne-
gotiations has reached a
crucial  stage.”
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Mr. Sinha said, “a terminal
Stﬂge_”

““We shall continue to defend our
vital interests and seek 1m-
provements .. ."

What are¢ our vital interests?
What are the things at stake in the
next Uruguay Round of negotiations
in Paris next month? What are the
improvements ycu seck?

THE VICE CHAIRMAN (DR.
NAGEN  SAIKIA): Within three
minutes you have to conclude.

SHRI G.G. SWELL.: Please, I
have just begun.

THE VICE CHAIRMAN (DR.
NAGEN SAIKIA): No. I cortailed
the timz because there are tnr3e
speakers.

SHRI G G. SWELL: L&t me
speak. Don™ disturb my train of
thoughts. This is the problem.

THE VICE CHAIRMAN (DR.
NAGEN SAIKIA): I am helpless.

SHR! G.G. SWELL: Now, what
arc he inreres(s you are going to
safeguard? This 1s what 1 wani to
know. (Interruptions). .. .1 will iust
conclude on the subject. Don’t dis-
turb my train of thoughts,

THE VICE CHAIRMAN (DR.
NAGEN SAIKIA): When the time
comes J shall have to ring the bell.
1 will give you only on: minute.

SHRI G.G. SWELL: Don't dis-
turb my thoughts. I can see a curious
thing and at the same time | have a
good lot of things to say about
America. There is one curious sen-
tence, 1 quote again:

“The United Stat2s is our largest
trading partner and a major
source of technology. It has
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been supportive of our efforts
fo overcome our iemporary
economic¢  difficulties and
launch a far reaching pro-
gramme of economic reform.

I would like to know what the
Americans have done on this. 1 am
not anti America. As 2 matter of fact,
I am for preater and close coope-
ration with America. 1 wish that our
Ministry of  External  Affairs
understands the world situation to-
day, it understands the global con-
cern of America bettzr today. 1
wisn they understand the sitnation
about Non Proliferation Treaty.
I dort understand the starement
made by the Prime Mirister. When
you say you are not going to make
atom bomb what are you going to
do? Pedantry, high moralising pos-
ture does not have a place in today’s
world. We say that we are not going
to sign the Non-Proliferation Treaty
until all thz nuclear powers have
been  dismantled. Today I would
Iike to tell this Government that
there is a literal landslide for ru-
clear disarmament. The Soviet
Union would like to get rid of all its
nuclear weapons as quickly as pos-
sible and is trying for help from
tire Uniied States and Britain and
other coumtries to dismantie their
nuclear weapons. We have on our
door step Pakistan which has said
almost in so many words that they
have goi the nuclear bomb. The
President of Kazakhstan was here the
other day. We have talked to him.
But we neatly forget the fact that
Kazakhstan is a big nuclear power
country. We don’t make the bomb.
But at the same time we don’t sign
the  Non-Proliferation Treaty.
What does it mean? If you
want nuclear disarmament,
the first thing you have got to do
1S 10 see that our neighbour Palastan
i5 denuded of the nuclear weapons
and that you can do, oot by bombing
Pakistan, not by building a nuclear
weapon ourselves but by seeing that
the world opanion is framed that
Pakistan should expose itself to a
full scope examination by a world
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body, the International Atomic Energy
Apgency. There is no other way
to do that. [ think, a proposal has
been made, as a beginning, of the
five nations getting together, may
be the present Russian Fadzration
ot whalever it is, the United States
of America, China, India and
Pakistan. We sit down together and
find out how to make this placc a
nuclear weapon free zone and under
that context to see tha' Pakistan
exposes all its nuclear faciliiies to full
scope inspection. That is the only
wiy. There is no other way. When
wr ourselves have said that we are
not going to manufacturz a  homb,
either you meet the Pakistam threat
or the Kazakhastan’s threar or the
threat of this Islamic Fundamenfalist
Arc all over in the north. You are
going to see that Kashmir some day,
maybe in the next couple of years
wili no longer be the internal law
and order question of India: it will
no longer be a dispute batwaen India
and Pakistan; but Kashmir will be
the beachhead of this Fundamentalist
Istamic Arc which is also a nuclear
weapon confederation. Either you
make the bomb cr you dont, and

you see that all the cuntries dont
have the bomb. The only f{forum
to do that wiil be 1n ¢he United

Nations; it wiil be only 4 joini ac'ion
on regionzi basis. That is what [
want (o say and [ would appzal
to this Government. Just one word
more. That is all. T wanted to
talk more about it. If my friends
here who are talking can give me
an answer, L shall be happy. 1 am
dumb founded not te see a single
sentence referring to our next door
third largest neighbour counfry,
Burma. It has the longest boundary
with us, land and sez togeiher.
Things are happsrung m Burms.
China has given one billion worth
of arms to Burma and with
thesc arms given by China the
mititary regime in Burma is fighting.

5.00 PM

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Please con-
clude in one minute.
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SHRI G. G. SWELL : We know
what 15 happening. Refugees from
Butma. . .(Interruptions). . .

SHRI SANGH PRIYA GAU-
TAM (Uttar Pradesh) : Sir, he is
speaking on a very important thing,
so et him continue. _ . (fnte-
rriplions). . .

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : You should
ngt be advaocating for him.

SHRI G.G. SWELL I am
finishing. Mir. Vice-Chairman. Sir.
you are jn dangsr.  In the next
couple of vears you might find your-
self under the aegis of Burma sup-
ported by China. At onetime Assam
was invaded by Burma. You know
that very well. Refugees from Burma
are there in Nagaland. Hundreds
and  thousands of refugees are
there in Bangladesh. They wanted
to open a way yp o China because
of their (rade agreement with
Chii;a. China is oot interesied in
having democracy in Burma. s
inferest is to see that its influence.
its writ runs al! over Burmz. What
are we domg ? We are behaving
liks the ostrich, burying our heads
in sand and not se2ing anything
ar all. I am surprised. T am dumb-
founded. I wouid like to say they
have no comprchension. They do
not  comprehend what is go:ng
atound. This kind of shori-sighted-
ness is really something which I do
not undersiand. 1 will expect of this
Goveroment to sit down with the
Members of Parliament and talk
to us. Just because you are a Minis-
ter, it does no{ mean you kaoow
everytning. Uknow of Home Minis-
ters who do noi even read their
daily newspapers. Tney do not
know anything. Buat they are runn-
ing this country, Thercfore 1t would
be good for them if they lezrned
some humility and talked to us.
You can learn from us. Thank you
very much. These are the few obser-
vations that I wanted to make. I am
unhappy with the President’s Add-

Tess.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : Shri Hiphei.

DR. G. VITAYA MOHAN RED-
DY (Andhra Pradesh) : Sir, it was
my Lurn. - T have to go to Hyderabad
by today’s flight.
my chance had béen overstepped.
I  posiponed my journey....
(Interruptions). ..l had requested the
Chalr to allow me io speak...{Inre-
rroption). . . Sir, 1 seek
protection. I nave a right io speak.
.. . (Interruptions). . .

THE VICE-CHAIRMAN (DR.
NAGEN SAIKI]A) : Ms. Hiphei, I
would request you to allow him to
speak sinca he has to go to
Hyderabad. ., (Interruptions). , .

MI1SS SAROJ XHAPARDE
(Maharashtra) : Sir, how can this be
done ? It is our turn...(Futerrup-
tions). . .

THE VICE-CHAIRMAN (DR,
NAGEN SAIKIA) : Ms. Khaparde,
do not argue. 1 am just requesting
Mr. Hipnei since Mr. Reddy has
to go te Hyderabad. This is only a
mutual aajustment and I am re-
questing the Member.

SHRL
Okay, Sir.

DR. G. VIJIAYA MOHAN
REDDY : 1 thank the Treasury
Bznches for giving me this opportu-
nity to speak.

HIPHEl (Mizoram) .:

‘SHR1 VITHALRAO MADHAYV-
RAO JADHAV (Maharashira) :
Mr. Reddy, please broaden your
heart while speaking.

DR. G. VIJAYA MOHAN
REDDY : The difficulty s I have to
speak as an Indian-and I have to
depend on what is happening, That is
why 1 can only say that this document
the . President’s Address does not
“keep the Indian situatton in its
perspietive. Tt has revealed tne
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bankruptcy of thls Government,
It has revealed that it has no salu-
tion to any of the problems facing
the country. Whether it is Punjab,
or Kashmir or Assam. it has no
solution to Lhe problem. It - elso
does not have any solution to the.
social problems in. the country.
They do not have any means- be-
cause the budgeét does no provide
them with one. Thereis -no

deal for Punjab or for the develop-
ment of Kishmir or for solving. the
grievances of the peonle of Assam.-

" The Finance Minister has referred

to the Bast India Company. I warit
them to go into what had happened
in the past. The past is the root of.
the present. The East India Com-
pany looted our coumtry to sach
an extent that it was possible for the
British Industrial Revolut.on to
take place. 1t was for the first time
in the whole world that an indus-
trial “revolution was successfully
carried out in Britain. It gave

to the Britishers that they were the -
rulers of the whole world. The sun
never set in the British empire. The
East India Company stood at the
doors of the Indian kings and were
begging for audience so that they
could do sometrading in some places.
In Chandragiri of my State, in the
Darbar hall, there is a plague in
which it is written : “British “repre-
septatives were  waiting and wait-
ing for audience and they finally
got the audience and they got the
right to do trading at Chenna-
paina”. That Chennapatna, a
fiskerman's village,, is now Magdras.
That is how they came in. The
traders Became the rulers. We
cannot forgat that. Their rule wasto
smash the Indian economy, to
smash the Indian industry and to
cut thé fingers of the handloom
workers 80 -that they  could not
compete with Lancashire. - T
smashed the agriculture of our
country. That was why we suffered
from famines. I had ar opportunity
to visit Bengal during the famine

_ 1 saw the corpse

lying n- the streets of Calcuita
There were corpses  everywbere
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There were no place to bury thoss
corpses. They were thrown in the
rivers. Even.at Chittapong, this was
the condition. Did the farmers of
Benpal fail in those days 7 No,
Bengal had a bumper crop. But the
hoarders hoanded and the Britishers
wanted the prains hoarded for the
use of the army. That was why Lhe
Britlshers not only hampered . our
- progress but they ailso created vestad
Interests 1n our country. Let the
about
this. Who were those vested in-
- terests ? . They were ilie Princes.
the landlerds and those business-
men who were trading with ihe
“Britishers :and they were the suppor-
ters of the Britishers. They were
preaching that the Britishers werz
the civiiisers. Today, we have come
a Wl circle. ‘There are some peopls
who also embrace those
Unless you curb those vested in-
tetests, there cannot be any prog-
ress i this country. This is why I
blame this ‘Governmaent that this has
never tried 1o deal with those vested
interests’ of the cpuntry. It Is frue
that Jawaharlal Nehru dream abaul
India where the mixed ®conomy
- would rule, there would be an in-
centive for everybady, the land will

belong to tke poor z2nd every part

of the counttry will have an oppor-
tunlty to dewelop.. But his ideas

‘have -been defeated by the vesied

interests and for that defeat some
of his .own partymen were responsi-
ble, because they were in league
with the vested interests. That 1s
why when thsse problems were

facing the country, those of us who -

were genuinely fighting for new
ideas, came up with proposals fos
structural - changes that the society
required. What are those structural
" ‘changes ? Those structura! -change
are embedded in the  Directive

‘Priaciples in the Qonstitution. And .

I charge this Governmen: wiih
~flouting thos: Directive Principles

nnder the Constitution. 1t is clearls

stated, "....that the operation of

idens. -
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the economic system does not resylt
in the concentration of wealth and
m=ans of production to the common
detriment,” ‘What else is happening
today ? You have writien off the
MRTP Act. The sky is the ceiling
for your multinationats. If you
cannot govern this country accord-
ing to the Constitution, you better
gat oul. That is why we said struc-
tural changss today mean unearth-
ing of the blagk money which is
bashing fhis country,. which is a
paraliel economy. Ovzar Rs. 50,000
crores of black money is piling np
in this countiv.  And this Govern-
ment is slcoping for the past forty
years, :

What happened to land reforms?
Everylime it 15 being rcpeated in
ithe Five Year Plans, But still land
ie gatiing !CGumulated in the Bands
of tapdicrls, Because of unequal
trade agriculture  has become not
profitable and the villagas give a
desolate appearance. Then, warkers,
pariicipaticn in the management is
also there in the Directive Pnumplﬂs
under the  Constitution.  Bat the
Worid Bank and - the IMF don’t
agree ta the workers”  participation
in the jndusttial management. We
say for w1 indusiry capital and
workers zi= eqally [mportant. Buat.
when it comes to managemeni, we
listen to the IMF. Similarly, mmi-
mum wages are also not unplemented.
Stmilar is the case abour recogni-
sing the rights of the tribal peopl
iw the forests or -wharever they re-
side about land being given to them,
forest producu being given Lo them
about giving a share-in the adminis-
tration to the Scheduled Castes and
Scheduled Tribes and the Back-
wartl Classes. Nothing 1s being done
ta ‘curb the growing atrocities on
the SQO/STs and BCs and aiso on

women. [t 5 an everyday occur-
rance.  Afrocitiss are going on.
And this Government wants us to
believe that it is proiecting the jn-
lerests of the poor and the dowi-
trodden.
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[Or. G Vijaya Mohan Reddy)

The OCeatrz should set  rigind
the strained ralaiions batwaen the

Centre and the States so that The

- States get theitr due share from
the Common Pool and ihsy cun
satisly their own peopie wich dzve-
lopment. This aso has not been
attended to by the Government.
The Central Gowvernment  wanis
to get all the money and alt the
power to itself.

Th2 most imporian: thing is Lo

curb corruption. Now the Wi
Chhadhas and the Hindojas ar2
smiling Becaus: thls Governmain’

cannot take any action agiinst tham
becawse of thsir conduits fo the
~ uppar echelons, That is why earru-
ption is winked at anl thz pablic
secior has beecoma= tha milch cow  for

the capitalisis, for tha politicians of

the rufing party and also for the
bareaucrats. And we keap on blam-
ing the public sector tkat it is mol
perforining. Buat noBody is abfe to
prowe that (ha public sector irseif
should bear ths responsibility (or
the losses being made. Even when
sickueds is reported by the poivate
seetor indusiries, even when those
private sector omits Fall sick duc to
mismaaagsmont, and transforred o
public  sectar the entire blame is
sought: to b2 put en the public
seqtor, '

Another most important thing is
the stashing-away of funds in for=(ga
banks. Th: World Bank was saying
that every year foreign exchange
worth USs 3,000 to 4,000 crores is
going Into forejg'l banks. Some
economists have estimated that this
figure could be cqual to as much as
our forzign debt. How couid this
money go out except through black
deals? Our exports have . also
suffared due to non-repatriation of
the exporiearnings. There iz under-
Invoicing, overinvoicing- And  the
earnings of thz joint ventures do not
come back to the cowmtry. And
what about the kickbacks? In al!
trade tcamsaclions huge amounts of
Indian mon¢y go out to foreign
banks.
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com?s ta oup epantry, w3 doa not
raquire auy loan from th> World
Bank. Bt this Governme=nt cinnot
tak? act wn against the violators of
ha law of th=.iand, or against the
hoard2rs. Im the capital cty of
D>th! ttself ths Dzlhi Administra-
tinn was able 0 bring out from .
iz hoarders threz lakh quintals
of gratns and pulses. Yet till now
no actlon has b2en taken agtinsr
the offenders. It came out in the
préss that so many p2ople wore
interfering so that no ac'ion could
ha faken against thes: culprits. THis
i5 the sad siory. Now how can
anybody have coafidence in your
Goyv:rnm2xt  ? You waat - the
people fo tighten their balts, you
want th? handloom workers siarve;
axd die, you except the worker to
sustaln 1n this highcost environment,
you win! the studsats to earry

w:th siudles with the ever inereasing
tultion fees ! How can you expeet
the paople to tiphien . their belts

‘while you protect eweryihing that is

reaciionary, everything that is anti.
people, everyihing that goes agaimat
the Indian people 7 Thoat (s why I
say, what all you say is falsehood.
That is why I say you want to
create an atm o?hpre"wh?m you nesd
to seek hzlp from world agepores
without realising what: imapge of
India they are thus creatng in: the
r‘s of the-world... The: world agen-
es teday think that India iy not
in a pasition te maet evepits intarest
obligations. That is tha crox of
tha problem. - You are not able-to.
m>et your interestt obligatians.
How do we solve this problem 7
By getting more and more loaas !
By accepting their conditionaklities !
The conditionafitias of those people
who said- Indta had oo relfability!
And today aler giving more and
more loams to India they stast
thinking that India has suddenly.

" become relimable, beecamse lwdia, has

accepted the conditionalities which.
they bava imposed on it 1 And whet
to the comdittonalities meas 7 The-
economic freadum- of this counatry,
the political freedom of this comn~
try hava been mprgtaged. Agd vur.
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policies are b2ing reviewed by forzign
agancics, our expanditure is being
- teviewed by forcign agencies. Mr.
Maran kas said many things about
this particular matter and 1 need
not go into details again. That-
is why 1 say this is a wvery, very
sad sitpation. The nation is gatting
into an atmosphere ol scare, an
atmosphere of taxas, taxes which
are dircct, taxes which are andiract,
and taxes which the taxpayer himself
does not know.

" 8ir, india produces the cheapest
coal 1n the world. In spite of lack
of modernizaiion. India's | coal
cosis only one-third of ihe coa!
produced anywhere i ibe  world.
But eveything: else that comes from
coal is costly. Because tney accep-
ted the condtionalities imposed by
the World Bank, tbhev resorted to
devaluation of the Indian rupre to
the extent of 22 p2r cem and our
foreign debt burd:n har gone up
to that extent. You have done it
with one stroke of per ! Has the
Government any authoriiy to do
this 7 Has it the sanction of the
people to sign for the devaluation
of the Indian currency 7  How can
you ingrease the debts of this country

one-fourth without the know-
ledge of the people ? But this has
been done in this country. That. is
why our ewxports are cheaper and
imports costlier. When we import,

it is costlier for us and cheaper for -

them. 1n this way. the entire thing,
the entire economic relationship has
been made topsy-turvy. What 1s
the impact of these burdens which
have been thrown on the backs of
the 90 percent of the Indian people?
The poor men, the working men,
the middle-class men, the students
the intellectuals—all these people
are bearing the brunt and they are
carrying these burdens on thelr
shoulders and it is the neo-rich who
have become richer and 1t is those

eople who indulge in all illegal and
glach transactions who ate happy
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. SHRI M. M, JACOB : But you
will miss your flight!

DR. G. VIJAYA MOHAN
REDDY - Becquse of the price rise,
all problems are there.. .. (Inter-

ruplions). . . .

- THE VICE-CHAIRMAN (DR,
NAGEN SAIKIA) : They want-you
to be brief so that you don't miss
your flight, ' '

DR. G. VIJAYA MOHAN
REDDY :1 do not want to support
a package thatis made inthe USA,
patented under the US laws. We
do not bave even the right to pro-
cess it because processing is not
allowed ther:.

Then there is the Dunkel pro-
posal, the “take-it-or-leave-it” pro-
posal. One day they say that it
Is deterimental to India and, on
another day, souic other Minister
s2ys that it will improve gur exports!
Whom to beligve 7 As Mr. Yash-
want Sinha has said, if there is te-
treat on one front, there will be.
retreat all along the line until the
people themgelves come intp the
picture and take the situation into
their own hands. That is why, Sir,
they want to invite the multinationals
and their collaborators. But I can
only say, “They shall not passi™
This was the slogan loved and ado- .
pted by the late Jawaharlal. Nebru
when be greeted the Spanish Revolu-
tion. About Punjab. Sir, it hag been
said ‘that the Congress Government
has conducted eclections. But the
elections were to be conducted on the
22nd of the June itself. In the
morning, people were to go to the
polls. There were thousands of
candidates. Pepole were ready for-
ming queques. Then, suddenly they
_were to go home. What a disap-
pointment., Sir ? Cap this Govern-
ment rectify the situation which they
themselves created ? That 15 why

- they biave got such poor polling in
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Punjab. They mwust blame them-
sclves. And they can never come Lo
an understanding about the package
for Punjab because from the day
the Rajiv Longowal Accord had
been signed, there are so many con-
troversies that they are pot able
to conte to any kind of astable
thinking on the matter, and in future
also they will not be able to some
to that.

About Kashmir, Sir, the only
acw thing that they have added is
anrlilting of the Ekta Yatris, the new-
found friend of this Party. want the
scculerists of the Congress Party to
understand what damage has been

- done to secularism of this country

and to the democratic principles of
our nation by the Ekta Yatris being
airlifted to Kashmir, Sir, as the one
who was fighting against the Nizam,
1 know, duribg those days the Na-
tional Conference was fighting against

. the feudal Hari Singh. When it was

the gquestion of opling just like the
Nizam, Hari Singh opted for in-
dependent Kashmir, with the sup-
porl of the Praja Parishad. When
the invaders came to the doorsieps

of Srinagar, Mr. Hari Singh fled -

away with all his courtiers, relations
and wealth to Jammu. It was the
National Conference which stopped
the aggressive invaders. And what
did they get, Sir. They pot their
right for Constitution. They elected
51 Members, and all were from the
National Conference. They gave for
the first time in India a Jand reform
where the land was taken away, with-
Qut giving any compensation.
That is why, Sir, there is the grudge
of the Ekta Yatris. These people
want t¢ buy land in Kashmir. They
wete there for 13 minutes when they
hoisted the flag." If they purchased
the land, the would not have been
there even for 5 minutes. About
ULFA also, Sir, the same thing is
there. The Congress Party will not
be able to come to any decision be-
cause these are the problems of de-
velopment, unemployment and fru-
stration of the Youth, and more re-
sources are to be givep to the States,
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But this Budget has got Zero reser-
ves. It is cutting even the Rozgar
Yojana and other Yojanas. How can
they pive? Then they will have to
go and stand in a queue before the
IMF and the World Bank in the
name of these schemes also. That is
why Sir, it is a situation which is
very sorrowful for the Indians. And
there is the talk of privatisatiop every-
where. There is the talk of privati-
sation of education, theve Is the
mushrooming of private schoels and
colleges and tuition colleges. And
every where (uition fer is hiked by
thre¢ or four times, The capitation
fee is hiked and it is very difficult
for the students to get educatiopal.
And if the student revolts, you want
to suppress him. I[ the teacher re-
volis, you wanl to suppress him.
You want to interefere with the sule-
nomy of the nniversities also. In the
medical care also there is privatiss-
tion; there ate big hospitals, high-
tech hospitals. But the peripheral ser-
vies are not teing taken care of.
That is why, Sir, the discases are
re-appearing. Dengus, Kala-azar,
Malaria, Tuberculosis, leprosy are
in epidemc proportions. In Bibai,
Kala-azar is taking its death toll in
30 districts-a disease which was prac-
iically eradicated. This is the situa-
tion we are expeosing ourselves to.
And who is going to manufacture
the drugs for the natipnal campaigns?
Qur drug industry in the public sec-
tor is being referred to the BIFR for
its own sickness becaunse it was pro-
ducing bulk drugs and supplying to
private manufacturers who made
money by selling formulations. Who
is going to give you drugs? Do you
mean (o say that the private compa-
nies are prepared to manufacture
drugs on no-profit no-loss basis?
That is why I say the national pro-
grammes also will suffer. And that
1s why, these two programmes of
health and education have been left
to the winds. What else can we eX-
pect of development?

- As far as trade union rights are
concerned, we arc noWw hearing thet
the old Praconizn laws are going to
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be revived so that the onslaught on
the pzople, the D.A. freeze, tetern-
chment and so many other anti-
people activities, cannof be resisted
by the people.

In the foreign affairs alsq, it has
been said that economy is tne key
to the foreign policy. The Americans
have not given us Iespite under
Super-301 threat. Amreicans are
pressurlsing us. to agree to the
Dunkel package on the basis of
‘leave it or take il’, by which our
agriculture will suffer, our bio-tech-
nology wilk suffer, our drug industry
will -suffer and all along the front,
our patent laws will have to be
modified and there will be a retreat.
As it is, it fWas been crearly spelt

out that there is a recession; reces-

sionary trends are there in the Indian
economy. Agriculiure is not prowing;
industry also has shown minus
prowth; and as it is, there would be
lalkh smallsscalz and medivm indus-
tries: which are slck. The sespario
is vepy vary discourapging and as onr
learned friend was saying, America
is also having a recessionary trend,
50 also nmany countries of Europe

and: Japan. That is why, to ¢reate a .

" possibifity for exports, there. is a
pressure-to accept Dankel proposals.
But to whom do -we  export
and what, because your policies
are affecting the roots of
onr R&D: efforis. (he raocis of our
self-rellance..

Finally, 1 would only say one
thing more, because the Treasury
Benches have suddenly become vary
aggressive, and to them my reply
is through Lhe slogan of shahid
Bhagat Singh who pronounced in
this. slogan  throughout  his
life. He had given this slogan {o the
Indian freedom fighters as the
greatest waaann and with the same
sloganr on his lps he faced the

hangman’t noose¢ and left the world:
so- 1hat Iodian pairiots may follow

| RAJIYA SABHA |

!

e e o

the President’s Address 460

in his footsteps. That great slogan
I repeat  here  ‘Inguilab Zinda-
bad'. Long Live Revolation. This
is the only teply to ihe lreasury
benches, which 1 want to give, on
this oceasion. 1 would also implore
all democratically-minded people on

- this side and. that side, to voie down

this Motion because there is nothing
to be thanked for in this Address.
Thank you very much for giving me

this opportunity.

THE VIOE-CHAIRMAN (DR.

NAGEN SAIKIA) : Shri Hiphei.
SHRI HIPHEL : S, [ do not
koow wheibzr 1 will be abiz to

complete my speech today.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : O:therwise, you -
can continwetomorrow.

SHRI 5.5. AHLUWALIA : You
can sperk up to 6 PiM. and then
gontinue tomorrow.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : If you can
conclude (oday, it is well and good.
If you are not able to conclude today,
you can continue tomorrow. Now,
before you start, I bave 1o make
ap annovRcement,

PR -

ALLOCATION OF TIME FOR
GOVERNMENT BUSINESS

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA) : T have to
infore Members. that the  Business



